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LOK SABHA

Thursday. November 21. 1996/Kartika 30. 1918 (Saka)
(The Lok Sabha met at Eleven of the Clock)
[Ma. Seeaxer in the Chair)

[Translation]

SHR!I LALMUNI CHAUBEY (Buxar) : Mr. Speaker.
Sir. we have a very serious matter to raise today
...(Interruptions)

.

SHRI RAM NAIK (Mumbai North) : Please sit down
for a while...(Interruptions)

SHRI ATAL BIHARI VAJPAYEE (Lucknow) : We have
foreign guests, who are to be introduced. Please sit
down.

[English]
MR. SPEAKER : Please sit down.

11.01 hrs.

WELCOME TO PARLIAMENTARY DELEGATION
FROM MAURITIUS

MR. SPEAKER : Hon. Members, at the outset, |
have to make an announcement.

On my own behalt and on behalf of the hon
Members of the House, | have great pleasure in
welcoming Sir Ramesh Jeewoolal. Speaker of the
National Assembly of the Mauritius and Lady Jeewoolal
and the other Members of the Mauritian Parliamentary
Delegation who are on a visit to India as our honoured
guests.

The other hon. Members of the Delegation are :
1. Hon. Herve Duval

Hon. Govindranath Gunness

Hon. Yesdev Jeelall

Hon. Zeelannee Peerun

Hon. (Mrs.) Anne Marie Perrier

o n s w N

Hon. Rajman Rampersad

The Delegation arrived Delhi on 20th November.
1996. They are now seated in the special box. We wish
them a happy and fruitful stay in our country. Through
them, we convey our greetings and best wishes to the
President. the Parliament and the friendly people ot
Mauritius.

[Translation]

SHR!I PRAMOD MAHAJAN (Mumbai-North East) :
Mr. Speaker, Sir. | have given a notice for the suspension
of the Question Hour.

[English]
MR. SPEAKER : Question number 21

[Translation]

DR MURL!I MANOHAR JOSHI (Allahabad) : The
Governor ot Uttar Pradesh has murdered the democracy
_(Interruptions)

[English]

There has been a brutal murder of the constitution
and democracy...(Inferruptions)

[Translation]

SHRI PRAMOD MAHAJAN : The United Front
Government has murdered the democracy. committed
flagrant violation ot the Constitution and has attempted
to utilise all the provisions of the Constitution to prevent
the formation of Bhartiya Janata Party Government in
Uttar Pradesh. A man defeated by the candidate of the
Bhartiya Janata Party is at the helm of affairs. Such a
conspiracy is being hatched against the Bhartiya Janata
Party. | demand of you to adjourn the Question Hour
and take up the adjournment motion given by us
regarding the situation prevalent in Uttar Pradesh and
the conduct of the U.P. Governor. Please take it up for
consideration first and have the Question Hour later.

SHRIMATI SUSHMA SWARAJ (South Delhi) : Sir,
this is a serious matter...(Interruptions)

[English]

MR SPEAKER : Please take your seats. Let me
say something.

(Interruptions)
MR SPEAKER : Please take your seats.

As tar as the question relating to the cyclone in
Andhra Pradesh is concerned, the concerned Minister
has already gone there for a visit. He will come back
and make a statement on the 26th. Today in the
Business Advisory Committee meeting we have decided
to discuss this matter under Rule 193 on the 26th. So.
that disposes of this matter. ’

As far as the situation in Uttar Pradesh is
concerned. if you look at the List of Business for today.
under S.No 18. you wili see that the Home Minister is
going to make a statement on this issue. We will discuss
this matter then.

Let us proceed with the Question Hour now.

Question No.21 - Shri Datta Meghe - Not present

Question No.22 - Shri Shivraj Singh
(Interruptions)

DR. MURL!I MANOHAR JOSHI : Sir, these are two
ditferent issues.
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11.08 hrs. 22. Tamil Nadu 975.055
At this stage. Shri Rajendra Agnihotri and some 23 Tripura 24.204
other hon Members came and stood on the floor 24 Uttar Pradesh 1.434.675

near the Table 25  West Bengal 605263
MR. SPEAKER : The House stands adjourned to 26. A and N Islands 1.309
meet at 12 o clock 27. Chandigarh 1.986
e 28. D and N Haveli 3.615
29. Daman and Diu N.A.
WRITTEN ANSWERS TO QUESTIONS 30 Delhi 25717
31. Lakshad 56
[Translation] akshadweep
32. Pondicherry 3.606

Child Labour

*21.  SHRI DATTA MEGHE : Will the Minister of
LABOUR be pleased to state :

(a) the estimated number of child labourers in the
country. State-wise.

(b) the number of them working in hazardous
industries. and

(c) the steps taken or proposed to be taken by the
Government to impose ban on the employment of child
labourers. particularly in hazardous industries?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) and (b). According to 1981
census, the total number of working children in India
was 13.6 milllon. The state-wise break up of working
children i1s as under :

Andhra Pradesh 1,951 312

1

2. Arunachal Pradesh 17,950

3. Assam N.A.

4. Bihar 1,101,764
5  Goa 9,378

6. Gujarat 616,913
7. Haryana 194,189
8. Himachal Pradesh 99.624

9. Jammu and Kashmir 258.437
10. Karnataka 1.131.530

11. Kerala 92 .854

12. Madhya Pradesh 1,698,597
13. Maharashtra 1.557.756
14. Manipur 20.217
15. Meghalaya 44 916
16. Mizoram 6.314

17. Nagaland 16,235
18. Orissa 702,293
19. Punjab 216,939
20. Rajasthan 819,605
21. Sikkim 8.561

According to the 43rd round of National Sample
Survey conducted in 1987-88 the total number of
working children was 17.02 million. It is therefore
estimated that presently there would be around 20
million working children. The bulk of child labour is
engaged in agriculture and allied employments including
house hold occupations. Out of the total child labour
population. around 2 million children are estimated to
be working in hazardous occupations and processes.
The data regarding the working children as per 1991
census are yet to t - released by the office of Registrar
General.

(c) Under the Child Labour (Prohibition and
Regulation) Act. 1986. the employment of children is
prohibited in seven occupations and eighteen processes
contained in part A & B of the Schedule to the Act.
Employers employing children in the prohibited
occupations and processes are liable to be procecuted
under this Act. The responsibility for the enforcement of
the various provisions rests primarily with the State/UT
Governments. The Central Governmen' has been
impressing upon the State/UT Governments for the
rigorous enforcement of the various provisions of the
Act. Apart from the provisions under the Child Labour
(Prohibition and Regulations) Act, 1986 there are other
protective legal provisions in various other labour laws
safeguarding the interest of the working children.

[English]
Strike by P & T Employees

*22. SHRI SHIVRAJ SINGH :
SHRI PRADIP BHATTACHARYA :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether Group C and D employees of P & T
went on strike recently;

(b) if so. the details thereof and the reasons therefor:

(c) whether an agreement has been reached
between the Government and the employees;

(d) if so, the details thereof;
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(e) the total loss suffered by the Government due
to the strike;

(f) the steps taken to clear the Postal backlog
accumulated during the strike and the extent to which
the backlog has been cleared so far. and

(g) the steps taken by the Government to stop
recurrence of such incidents?

THE MINISTER OF COMMUNICATIONS (SHR! BENI
PRASAD VARMA) : (a) Yes. Sir

(b) Group C & D employees ot Departments of Post
and Telecommunications as well as Postal Extra
Departmental Agents went on strike from 06 .00 hours
on 23rd October. 1996 and remained on strike till 29th
October. 1996 Their demands were = (a) removal of
eligibility ceiling for grant of bonus to all Group C and
D employees in these Nepartments. and (b) sanction ot
justified bonus based on actual traffic for postal
employees and payment of full bonus as per revised
formula for telecom employees

(¢) and (d). No. Sir. However. the Postal and Telecom
employees federations and associations formally called
off strike on 30th October 1996 The Government had
earlier decided to give Productivity Linked Bonus to all
Group 'C" and ‘D" employees of the Departments where
such bonus is being given

(e) Total estimated loss of revenue suffered by the
Government is approximately Rs. 40.6 crores in respect
of Departments of Posts and Telecommunications.

(ty Targets for clearance of Postal backlog
accumulated during the strike were fixed. Senior Otficers
from the Headquarters were deputed to oversee
restoration of normalcy in the field and detailed
instructions were issued to ensure that the backlog is
cleared within the targeted period. The backlog has
now been fully cleared.

(g) Full use of existing arrangements for discussion
between staff representatives and administration will
be continued and all out efforts made to resolve major
differences/disputes, as warranted.

[Translation]
Fire at IGIA

*23.  SHRI KACHARU BHAU RAUT
SHRI SANTOSH KUMAR GANGWAR .

Will the Minister of CIVIL AVIATION be pleased
state

—

o]

(a) the estimated loss suffered due to the fire at
Indira Gandhi International Airport recently:

(b) the steps taken to meet the losses:

(c) the reasons for this incident and the persons
responsible therefor:

KARTIKA 30, 1918 (Saka)
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(d) whether an enquiry committee has been
constituted: '

(e) it so. the detalls thereot and the terms of
reference of the committee

(f) whether the Government are aware of the general
criticism against the composition of the above committee:

(g) it so. the reaction of the Government thereto.

(h) whether the above enquiry committee hat
submitted its report;

(i) if so. the details thereot and

(1) if not. the time by which it 1s hkely to submit its
report?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) - (a) The estimated loss to the Airports
Authonty of India (AAl) was approximately Rs. 11 crores

(b) Claims have been filed with the Insurance
Company M/s The Oriental Insurance Company Limited.
New Delht.

(c) to (e). An Enquiry Committee composed ot Shri
S K. Dheri, Chiet Fire Officer. Delhi Fire Service. Shri
Sharda Prasad. Additional Commissioner. Bureau of
Civil Aviation Security (BCAS). Shn J.N Bhawani
Prasad. Chiet Engineer (E). CPWD and Shri A.K. Chary.
Chiet Engineer (E & M), AAl has been constituted with
the following terms of reference

1. to ascertain the cause of fire in Terminal 1A
at Gl Airport on the morning of 30-10-1996

2. reasons for the spread of fire

3. availability, adequacy and utilisation of fire
detection and extinguishing systems

4  measures taken to contain the spread of fire
and protection of sensitive installations

5 to assess the extent of the damage caused.
(f)y No. Sir.
(g) Does not arise.

(h) to (j). The Committee is expected to submit its
Report by 30-11-1996.

Minimum Rate of Wages

'24.  SHRI RUPCHAND PAL : Will the Minister of
LABOUR be pleased to state :

(a) whether the Government propose to raise
minimum rate of wages In the unorganised sector.

(b) if so. the details thereof: and

(c) the steps taken or proposed to be taken by the
Government to ensure strict compliance of the rise in
minimum rate of wages by the employers?
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THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) (a) to (c) Under the Minimum Wages
Act. 1948 both the State and Central Government are
appropriate Governments for fixation/revision of
minimum rates of wages for the scheduled employments
under their respective jurisdiction. However. bulk of the
scheduled employment talls under State jurisdiction and
the Central Government 1& responsible only in respect
of 40 scheduled employment The Act provide for
petiodic revision of minimum rates of wages at an
interval not exceeding five years. However, various foras/
bodies in the past like Labour Ministers’ Conference.
indian Labour Conference etc. have recommended to
reduce this period. These recommendations have been
communicated to the State Government/UT
Administration tor necessary action. In the Central
sphere. the minimum rates of wages for Employment in
Agriculture were last revised on 12-8-92 and for 39
other scheduled employment relating mainly to mining.
construction and railway sectors. were last revised on
12-7-94 There is also a provision of variable dearness
allowance as part of minimum wages. which is revised
every six months as per the variation in consumer price
index number. The last revision of variable dearness
allowance was made w.ef. 1-10-96.

The Act also provide for the setting up of an
entorcement machinery to seek compliance with the
provision of the Act. In the Central sphere. the
enforcement of the Minimum Wages Act is secured
through the officers of the Central Industrial Relation
Machinery. These officers make regular and periodic
inspections of the establishment under the Act and take
necessary action whenever any violation to the Act
comes to the notice. Similarly the States also have an
elaborate and grassroot level enforcement
infrastructure. The Central Government from time to time
advise the State Government/UT administration to take
various steps to make the enforcement of the provisions
of the Act more effective

New Scheme for Global Passengers

‘25.  SHRI AUMEERA CHANDULAL
SHRI K.P. NAIDU

Will the Minister of CIVIL AVIATION be pleased to
state .

(a) the details of the new scheme propose to be
formulated by Air India to attract more global passengers:
and

NOVEMBER 21, 1996
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(b) the steps taken to increase the number of aircraft
fleet to offer additional capacity and introduce more
flight schedule?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Schemes are launched by Air India from
time to time to attract passengers. Some such schemes
in existence at present are :

1. Companion free offer for first and executive
class passengers on selected routes.

2. Frequent Flyer Programme.

3. Lucky Draw Scheme applicable to all
passengers who purchase Air India tickets in
India for international journey.

4. Special tare offers on selected routes.

(b) Air India has acquired two Boeing 747-400
aircraft during October-November. 1996 as a part of its
fleet renewal plan and to augment capacity. Air India
plans to continue renewal of its flegt during the Ninth
Plan period.

Plan to Handle Air Tratftic

‘26. SHRI PANKAJ CHOWDHARY :
SHRI MAHESH KUMAR M. KANODIA

Will the Minister of CIVIL AVIATION be pleased to
state

(a) whether the Airport Authority of India has worked
out a long term plan to handle increasing air traffic:

(b) if so. the details thereof; and

(c) the time by which the said plan is likely to be
implemented together with the names of airports where
it is likely to be implemented?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) Yes. Sir. the Airports Authority of India
has worked out plans to handle the increasing Air Traffic
across the Indian Air Space and corresponding
upgradation in the ground infrastructure facilities like
terminal buildings. runways, aprons etc.

(b) and (c). The details of the schemes under
implementation/planned for implementation and the time
frame by which these are likely to be implemented are
given in the enclosed Statements | and Il.
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Plan to Handle A Traffic and Aerodromes Facilities at Domestic Airports

Airport

Ahmedabad
Aurangabad
Agartala

Bhubaneshwar
Calicut
Coimbatore

Dibrugarh

Dimapur
Goa (CE)

Guwahati

Indore

Jammu
(CE)

Jaipur

Jabalpur

Mangalore
Madurai

North
Lakhirpfir

Scope of work 7

Extn ot rwy trom 9000 to
11500" & assoclated works

Extn of rwy from 7500 to
9000' upgradation of
associated facilities

Acquisition of land & extn
of rwy from 6000" to 7500
& associated works

Extn of rwy to 9000
Extn

Extn of rwy trom /500
to 9000’

of rwy to 2000

Strengthening of rwy

Extn ot rwy to 7500
Expn of apron
(a) BExpn

(by Extn of rwy to 12000
& assoclated works

of apron

Extn of rwy from 5600
to 7500

Extn of rwy & associated
pavements including land
acquisition

Extn. of rwy from 6000 to
to 7500

Extn of rwy from 7500’
to 9000 & strengthening
of existing pavements for
AB-300

Strengthening & Extn of
rwy to 7500

Construction of new
rwy to 7500

Acquisition of land and extn
of rwy from 6000 to 7500

Extn. of rwy from 5400' to

7500'. & associated pavements

Estimated Cost
(Rs in crores)

20 00

40 00

1262
80 88
3000

914

7973

13 00

4 59

20.00

25.00

(Runway & Associated Pavements)

Expected Date
of Completion

24 months from
the date of
commencement

30 month from
the date of
commencement

-do-

Dec. 1998

Dec o

30 months from
the date of
commencement

Nov 96

CCompleted
Oct 97

Sept 97

30 months from
the date of
commencement

Dec 97

2 years from date
ot commencement

Dec 96

30 months from
the date of
commencement

24 months from
the date of
commencement

-do-

-do-

Estimate under
preparation

Planning state

Land acquisition
in progress

Work in progress
Wark in progress

Planning stage

Work nearing
completion

Work in progress
Work in progress

Land acquisition
In progress

Work in progress

Land acquisition
in progress

Work in progress

Land acquired.
Estimates are
being prepared

Tender under
evaluation

Land acquisition
in progress

-do-

Work in progress
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1 2 3
18 Port Blair
(CE) from 6000 to 11.000°

Resurtacing of rwy &
extn ot apron

19 Raipur

20 Tirupat Strengthening & extn ot

rwy to 7500
21 Vijayawada Strengthening of 1wy
22 Udaiput Strengthening/extn of

Hunway to 1500

[Translation]

Derailment of Train

‘27 SHRI DADA BABURAO PARANJPE ~ Will
the Minister of RAILWAYS be pleased to state

(a) whether four rear wheels ot a passenger coach
ot 1271 UP-Vindhyachal Express derailed at 4 30 A M
on September 22, 1996 at the time ot entering Sumrer:
Station situated between Khural and Saugor Raillway
Stations:

(b) it so. the details thereot:

(c) whether the Government have conducted any
enquiry In this regard,

(d) if so. the details of the enquiry and the action
taken against the persons found responsible alongwith
the loss incurred to railways: and

(e) the remedial steps taken to check such incidents
in future?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) Yes Sir.

(b) On 22.9.96. at 4.30 hrs.. one trolley of a coach
of 1271 Vindyachal Express derailed at Sumreri station
of Katni-Bina section of Jabalpur Division of Central
Railway. There was no casualty or injury to anybody.

(c) and (d). An enquiry was conducted by a
Committee of Officers which concluded that the
derailment took place due to tampering with the Point
Stretcher Bar at Sumreri station by some unidentified
persons. Cost of damage to railway properly amounted
to Rs 31,000/~ This being a case of sabotage. an F.I.R.
has been lodged with the Government Railway Police/
Sagar under Sections 150 and 151 of the Indian
Railways Act.

(e) The following remedial steps have been taken
to check recurrence of such incidents

(i) State Governments have been requested to

NOVEMBER 21, 1996
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49 25 36 months from Work started by
the date of State PWD
commencement

6.92 Aug. 97 Work in progress

18 .66 Completed

16.25 Dec 97 Work will be
awarded in
Feb. 97

596 March 97 Work in progress

initiate measures to check the incidence of
sabotage on Railway systems.

(i) Railway staft have been instructed to exercise
greater vigil on unidentified persons to avord
such incidents

(1i1) Renewed stress has been laid on inspections
and surprise checks

(iv) The patrolling of track by RPF at above area
was introduced and continued upto 05.11.96
Patrolling by Gangman is still continuing.

[Enghsh]
Installation of Transmitters

‘28 SHRI DINSHA PATEL
DR. VAl LABH BHAI KATHIRIA

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the number of High Power Transmitters and Low
Power Transmitters and Very Low Power Transmitters
installed during the last three years, State-wise. location-
wise and the expenditure incurred thereon during this
period;

(b) whether border districts of Gujarat particularly
Saurashtra region is affected by propaganda by Pakistan
Television through their High Power Transmitter: and

(c) if so. the steps taken by the Government in this
regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) 16 High Power TV transmitters (HPTs).
204 Low Power TV Transmitters (LPTs) and 73 Very Low
Power TV transmitters (VLPTs) have been commissioned
during the period from 1.4.1993 to 20.11.1996 as per
Statewise details given in the enclosed Statement. The
yearwise total expenditure incurred on various
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Doordarshan Projects. including the transmitter projects
indicated in the Annexure. during the last three financial
years is as under :

ST S O ——— - —

Year Expenditure incurred
(Rs In crores)

1993-94 168 .22
1994-95 256 55

1995-96

313 60

(b) and (c). Weak and irregular TV signals are
reported to be received from FPakistan in parts of
Saurashtra-Kachch region of Gujarat. While 3 HPTs
and 13 LPTs are already operational in Saurashtra-
Kachch region. one HPT and 7 LPTs are presently
under implementation in the region to turther augment
TV service in the border areas of Saurashtra and Kachch
Besides. two additional HPTs and two LPTs are also
envisaged to be set up in the region subject to
availability of resources and other infrastructural
tacilities

STATEMENT
Statewise List of TV Transmitters
Commissioned during

(01.04.1983 to 20.11 19961}

State/UT Location of

Type of
Transmitters  Transmitters
1 2 3

A and N Islands

VLPT Baratang
Havelock
Katchal
Andhra Pradesh
HPT
Nandyal
LPT
Alagadda
Atmakur

Bheemavaram
Emmiganur
Gadwal

Giddalur

Hindupur
Hyderabad (DD )
Jagtial

Kamareddy

Kavali
Kosgi
Kuppam

KARTIKA 30, 1918 (Saka)

VLPT

Arunachal Pradesh

LPT
Assam

LPT

VLPT
Bihar

LPT
Chandigarh

LPT
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LR Pally
Madhira
Madnapalli
Mandassa
Medak
Nagar Karnul
Narayanpet
Nirmal
Siddipet
Tandur
Visakhapatanam
Wanaparthy

Chintapalh
lcchapuram
Paderu
Parwatipuram
Srniselam

tanagar (DD 1)

Bongaigaon
GGolaghat
Guwahati (DD II)
Haflong
Hatsinghimari
Hojai

Lumding
Margherita
North Lakhimpur
Sonari

Tinsukia

Digboi

Aurangabad
Godda
Gumla
Hazaribag
Lohardaga
Nawada
Patna (DD i)
Raxaul
Sheikhpura
Supaul

Chandigarh (DD 1)
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Guijarat

Haryana

Himachal Pradesh

LPT

HET

LPT

VLPT

LPT

HPT

LPT

VLPT

NOVFMBER 21,

Delhi (DD 1)

Delhi (Lok Sabha)
Delhi (Rajya
Sabha)

Ahmedabad (DD 1)
Bhuy (Int)

Dandi
Devgadh-Bana
Dharangadhra
Gandhinagat
(DD 1

Ider

Khambat
Mahuva
Mangrol
(Junagarh)
Palitana
Paper

Sanjel
Shamlayi

‘Devgadh-Bia a
Netrang

Mand: Dabwali
(DD 1hH
Meham
Rewari

Shimla
Shimla (DD-11)

Ajhu fort
Baijnath
Bandla
Bharathi
Diar
Jogindernagar
Khara Pathar
Palampur
Sarkaghat _

1996

9

J & K

2

HPT

LPT

VLPT

Karnataka

Kerala

LPT

VLPT

HPT

LPT

Written Answers 20

3
Shivbadar
Thanedar
Vegr

Leh

Jammu (DD II)
Kathua

Leh (DD 1)

Riasi

Srinagar (DD 1)
Srinagar (Kashmir
Channel

Ardh Kumari
Baramula
Batot
Buddhal
Gurez
Kalakot

Kud

Poonch
Samba
Thanamandi
Tithwal

Urni

Arsikere
Bagalkot
Bangalore (DD 1)
Bhatkal
Gangawati
Hungond
Kumta
Mandya
Mudigere
Pavagada
Ramadurg

Sakleshpur

Calicut (int))

Calicut (DD 1)
Chengannur
Cochin (DD 1)
Kanhangarh
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3

Lakshadweep

Maharashtra

Manipur

Meghalaya

VLPT

LPT

HPT

LPT

VLPT

LPT

LPT

VLPT

Punalur

Trivandrum (DD 11y

Devikolam
Kanjirapalli

Kavaratti

Bombay (DD 1)

Acot

Akluj

Arvi
Brahmapuri
Chikhh
Chiplun
Devrukh
Hinganghat
Kankauli
Karanja
Khamgaon
Mehekar
Mhasle
Morshi
Nagpur (DD 1)
Rajapur
Rissod
Sangamner
Umerga
Wani
Washim

Chikaldhara
Junnar
Karjat

Khed

Imphal (DD 1)

Shillong (DD H)
Tura (DD 1)
Williamnagar

Baghmara

Written Answers 22

Mizoram

Madhya Pradesh

Nagaland

Onssa

HPT

LPT

LPT

VLPT

LPT

HPT

LPT

Lunglei

Aizaw! (DD 1)

Alirajpur
Ashoknagar
Bhander
Bhopal (DD 1)
Bijaipur
Datia

Jaora
Khurai
Kukdeshwar
Lahar
Maihat
Raghogarh
Sironj
Ujjain

Budhni
Jaishpurnagar
Kondagaon
Pakhanjore
Parasia

Kohima (DD 1)

Cuttack (DD 1)

Athamalik
Balidurha
Banapur
Bhuban
Bhubaneshwar
(DD 1)

Bonai

Boudh
Dashrathpur
Deogarh
Dhenkanal
Dhenkanal (DD 1)
Dudurkot (DD 1)
(Hindol)
Durgapur
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Pondicherry

Punjab

Rajasthan

VLPT

LPT

LPT

HPT

LPT

NOVEMBER 21. 1996

Udaigin
Kamakhya Nagar
Kendrapara
Khandapara
Kuchinda

Luther Punk
Malkagin
Narsinghpur
Navarangpur
Nuapara
Padampur
Padmapuram
Pallahara
Paradeep
Rairangpur

Ra| Ranapur
Redhakhol
Sambalpur (DD 1)
Talcher

Tirtol

.

Bonat

Lalitgiri (DD 1)
Nayagarh
Patnagarh
Rourkela (DD 1)

Abohar
Jalandhar (DD 1)

Bundi

Bansi

Baran
Basava
Bhadra
Chirawa
Gangapur
Jaipur (DD 1)
Kota (DD 1)
Nokha
Ratanaarh
Rawatsar
Sridungargarh
Sujangarh

Sikkim

Tamil Nadu

Tripura

upP

HPT

LPT

HPT

LPT

VLPT

LPT

HPT

Written Answers

Amet

Bhim
Chaumahia
Deogarh
Fatehpur
Kumbhalgarh
Mandalgarh
Rajgarh
Zawar Mines

Gangtok

Gangtok (DD 1)

Madras (DD Iil)
Rameshwaram

Arani

Arcot

Gudiyatam
Krishnagiri
Marthandam
Pudukkottai
Rajapalayam
Udagamandalam

Udumalpet
Valliur
Valparai
Vazapadi

Agartala (DD 1)

Mau

Champawat
Etah

Kanpur (DD 1)
Kotdwar
Lalganj
Lucknow (DD II)
Muhammadabad
Rasra

24
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Sikanderpur
Mau Ranipur

VLPT

Bageshwar
Didihat
Ghandyal
Kaljikhal

West Bengal
HPT
Calcutta (DD 111)
LPT

Jhargram

Kalna

Puruliya

Ranaghar
VLPT

Egra
Jhalda

VLPTs commissioned during the above period and
subsequently closed consequent upon commissioning of
LPTs at these places

[Translation]
Leasing Out of Bailadila

‘29 SHRI RADHA MOHAN SINGH
SHRI CHITTA BASU

Will the Minister ot STEEL be pleased to state

(a) whether the formalities in regard to the leasing
out of Bailadiia Iron Ore reserves to ptivate company at
nominal rates have been completed: and

(b) if so, the details alongwith terms and conditions
thereof?

THE MINISTCR OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) = (a) No.
Sir.

(b) Does not arise in view of reply to (a) above
[English]
Decline in the Growth of Revenue

*30. DR. T. SUBBARAMI REDDY .
SHRI SONTOSH MOHAN DEV

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether there has been decline in the growth
of revenue in Telecom Deptt./telecom circles in the
country during 1993-94,.1994795 and 1995-96 (till date);

KARTIKA 30, 1918 (Saka)
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(b) i s0. the details thereof and the reasons therefor:

(c) the steps being taken by the Government tor
improvement in the growth of revenue;

(d) whether arrears ot telephone bills have
increased from Rs. 439.82 crore in March. 1992 to Rs.
955.81 crore in March, 1995:

(e) whether some outstanding amount has also
been written off;

() it so. the details thereot and reasons. therefor.
and

(g) the steps being taken to realise/recover the
outstanding amount on priority basis to increase the
growth?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!
PRASAD VARMA) - (a) There is no decline in the growth
of telephone revenue (Amount Billed for) in the Deptt.
as a whole and in Telecom. Circles during the year
1993-94. 1994-95 and 1995-96 and till July. 96 except
in J and K Circle where the revenue (Amount Billed for)
has decreased during the year 1993-94.

(b) In J and K Circle the telephone revenue has
decreased from Rs. 23.14 crores (1992-93) to Rs. 22 .37
crores (1993-94) This was due to prolonged
disturbances in the state. However. the telephone
revenue has increased from the year 1994-95 onwards
with the improvement in the situation in the state.

(c) Growth of telecom revenues remains a
predominant concern of the department and measures
are introduced from time to time to increase the network
utihsation and improve collection efficiency which have
been turther explained below -

1. The unit have been asked to expedite
forwarding of Advice Notes to TRA for timely
1ssue of bills.

2. Timely Revision of rent consequent upon
revision of tariff

w

Regular checking of Telephone Directory.
4 Annual checking of non-directory items.
5. Proper billing of spare numbers

6. Providing adequate staff strength to TRA.

(d) Arrears of telephone bills have increased from
Rs. 419.26 Crore in March. 1992 to Rs. 897.29 crore in
March 1995

(e) Yes. Sir.

(f) The amount written off during the year 95-96 is
Rs. 1.36 Crore and Rs. 2.20 lakhs during 1996-97 (upto
July. 96). Reasons for their write off are as given below:

1. Whereabouts of subscribers not known/
tinancial status of the subscribers not sound.

2. Closure of subscribers firms or concerns.

3. Outstanding involving petty amounts where
persuance is considered uneconomical.
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4. Non-availability of records.
5 Death of subscribers etc.

(g) The issue of bills and recovery thereof is a
continuous process. Procedures have been laid down
for recovery of outstanding telephone bills. In case of
non payment the lines are disconnected and legal
action is also initiated wherever necessary In addition
the following steps have been taken to reduce the
outstanding amount.

1. The collection ot telephone bills have been
introduced through CTO/DTOs and in addition
to Post Offices and TR collection Centre to
ensure early recovery of dues.

2. In order to improve collection etficiency
Surcharge has been levied for delay Iin
payment of bills

3. Incentive on Revolving Accouni Scheme has
been enhanced to 12°, welf. 17.1996

4. Incentive scheme tor recovery of old
outstandings. has been further liberalised

5 Electronic Clearance Scheme for pa)}mem of
telephone and early accounting thereof has
been introduced in Madras Telephones on
experimental basis

6. General instructions have been issued to all
cicles to adopt monthly billing to heavy
callers on experimental basis.

7. Letters trom Hon ble Minister (C) and
Chairman (TC) are 1ssued to Chief Ministers
and Chief Secretaries for clearance of
outstandings against the State Government
Departments

Legislation on Agricultural Workers

‘31 SHRI BALAI CHANDRA RAY .
SHRI AJAY CHAKRABORTY
Will the Minister of LABOUR be pleased to state

(a) whether the Government propose to introduce
and pass a comprehensive Bill to protect the interests
of agricultural workers during the current Session. and

(b) if so. the details thereot?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) . (a) and (b) The proposed bill 1s
under consideration of Government

Requirement ot Power by Steel Plants

*32.  SHRI SD.N.R. WADIYAR . Will the Minister
of STEEL be pleased to state

(a) the total annual requirement of power of public
sector Steel Plants. plant-wise.

NOVEMBER 21, 1996
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(b) the sources from which each Steel Plant gets
power to meet its requirements.

(c) whether any Steel Plant has set up its own
captive power plant: and

(d) it so the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b) The total average annual power requirement
projected tor 1996-97 of Public Sector Steel Plants. and
the sources of meeting the same are as under :

Steel Plants Source of

Average Power

Requirement Supply

(MW) 1996-97
(A) SAIL Plants
Bhilar Steel Plant 215 MPEB and Captive
(BSP) Generation
Durgapur Steel Plant 128 DVC and Captive
and Alloy Steel Plant Generation
(DSP & ASP)
Rourkela Steel Plant 160 OSEB and Captive
(RSP) Generation
Bokaro Steel Plant 260 DVC and Captive
(BSL) Generation
Indian Iron and Steel 28 DVC and Captive
Co. (ISCO) Generation
Salem Steel Plant 111 TNEB
(SSP)
Visvesvaraya lron & 307 KSEB and

Steel Limned (VISL) Captive Generation

(B) Rashtriya Ispat Nigam Ltd

Visakhaptnam Steel 200 APSEB and Captive
Plant (VSP) Generation

(c) and (d). The details ot the steel plants having
captive generation units. and the details of their
generation during the last 3 years are as follows :

Plant ______Actual generation (MW)
} N 1995-96

199495

(A) SAIL Plants

BSP 92.0 86.8 91.1
DsP 84 .8 64.8 65.0
RSP 1171 1140 1148
BSL 1501 136.6 120.3
Isco 12.8 14.3 11.9
VISL —_ —_ 1.7

(b) Rashtriya Ispat Nigam Ltd.
VSP 160.5 190.8 195.2

* DG sets commissioned during the year.
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[Translation]
Telephone Connections

*33. SHRI SOHAN BEER
SHRI JAI PRAKASH (Hardoi) :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) the details of the waiting lists of various
categories in respect of various Telephone Exchanges
in the country, State-wise and district-wise, as on August,
1. 1996;

(b) the target fixed for various categories for
providing new telephone connections in the country
during each of the last three years;

(c) whether the target has been achieved;
(d) if so. the details thereof:
(e) if not. the reasons therefor; and

(t) the steps taken or proposed to be taken by the
Government to achieve this target?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The details are being collected
and will be placed on the table of the House.

(b) to (d). The targets fixed for telephone
connections in the country during each year of last
three years and the achievements made are as under
The targets were fully achieved.

(in Lakh Lines)

Year Targets Achievement
1993-94 11.00 12.28
1994-95 14.00 17.70
1995-96 20.00 21.83

(e) and (f). Does not arise in view of the above as
the targets fixed for all the three years were fully
achieved.

[English]
Long Range Aircraft

‘34, SHRI S. RAMACHANDRA REDDY
DR. M. JAGANNATH : .
Will the Minister of CIVIL AVIATION be please to
state - :

(a) whether bid to purchase medium capacity long
range aircraft by Air India to augment its fleet has been
finalised;

(b) it so. the details thereof; and

(c) if not, the time by which a final decision is likely
to be taken in this regard?

KARTIKA 30, 1918 (Saka)
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Yes. Sir.

(b) and (c). The aircraft under consideration are
A340-300 manufactured by Airbus Industries B-777 by
Boeing Airplane Company and MD-11 by Mc-Donnel
Douglas Corporation. The proposal is at present under
consideration of a Sub-committee of the Board of Air
India. It is not possible to indicate any timeframe within
which final decision is likely to be taken.

ES! Beneficiaries

*35.  SHRI K.P. SINGH DEO : Will the Minister of
LABOUR be pleased to state :

(a) the number of industrial workers getting E.S.I.
benefit at present;

(b) whether the Government propose to expand the
coverage of E.S.I. schemes; and

(c) if so, the number of E.S.|. hospitals/dispensaries
proposed to be opened/expanded in the country during
Eighth and Ninth Five Year Plan, State-wise?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) At present there are 73.02 lakh
insured persons entitied to various benefits under the
ES! Scheme.

(b) The ESI Act is extended area-wise. Once the Act
has been extended to a particular area, all eligible
establishments in that area get covered under the
Scheme. The extension of the scheme to a particular
area depends on identification of industrial centres which
have already come up or centres which have potential
for future growth. For this purpose, a prior joint
planning by way of a systematic survey by the ESI
Corporation and the State Governments is required
for opening of additional hospitals/dispensaries
before the Act is extended to that area. Identification of
such centres is a continuous process. Coverage under
the ESI Scheme can also be achieved by enhancing
the wage limit. Since 1.4.92 the wage cetling for
the purpose of coverage under the scheme has
been Rs.3000/- per month. Since a large number of
workers, were going out of the purview of the ESI
Scheme because of increase in wages as a result of
multiplicity of factors, it is proposed to enhance the
wage ceiling to Rs.6500/- per month.to recover such
employees.

(c) Canstruction/opening of additional hospitals/
dispensaries under the ESI Scheme is need based.
Additional hospitals/dispensaries are opened in
accordance with the prescribed norms and
their construction/opening is not linked to Five Year
Plans.
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[Translation]
Increase in Price of Steel

"36 SHR! NITISH KUMAR
JUSTICE GUMAN MAL LODHA

Will the Minister of STEEL be pleased to state :

(a) whether the production cost of steel has
increased due to the recent hike in the prices of
petroleum. railway freight and coal;

(b) if so, the total percentage of increase in prices
during the last six months due to above reasons:

(c) whether steel producing industries have
increased the prices of their various steel products.

(d) if so. the details thereof;

(e) whether the wages of workers have also been
increased during the above period. and

(f) if so. the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) Yes.
Sir. In the case of Steel Authority of India Limited (SAIL)
alone. it is estimated that the hike in prices of petroleum,
railway freight and coal since 1.4.96 would have an
annual impact o about Rs. 810 crores on the production
cost of steel.

(b) to (d). Many steel producing industries have
increased prices of various steel products since 1.4.96
SAIL has revised the prices w.e.f. 1.8.96 in order to
partly neutralise the impact of increase in production

cost, the average increase being Rs.200 to Rs.700 per:

metric tonne on representative categories.

(e) and (f). In case of SAIL and Rashtriya Ispat
Nigam Limited (RINL). there has been no wage revision
since 1.4 96except for normal increase in salaries and
wages on account of promotions, increments, revision
in Dearness Allowance, etc

[English]
Shortage of Wagons

*37. DR KRUPASINDHU BHOI . Will the Minister
of RAILWAYS be pleased to state :

(a) the steps taken by the Government to meet the
growing shortage ot wagons;

(b) the estimated requirement of wagons at present;

(c) the sources through which required number of
wagons are likely to be acquired; and

(d) steps taken by the Government in this regard so
tar?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) Procurement of wagons is an annual
exercise based on expected materialisation of freight
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traffic and efticiency of utilisation. Presently there is no
shortage of wagons to meet the requirements of the
core sector industries. Railways are taking steps to
improve the wagons availability by :

(i) increasing procurement of wagons:
(ii) improving utilisation of assets:

(ii)) encouraging customers to buy wagons under
‘'Own Your Wagons Scheme' (OYWS), etc.

(b) During the current financial year (1996-97). it
has been planned to procure 25,000 wagons (in terms
of Four Wheeler Units) to meet the demand In addition
5000 wagons are also likely to be procured under Own
Your Wagon Scheme. This will take care of the estimated
requirements for the current year.

(c) and (d). For the year 1996-97, out of 25000
wagons, order have already been placed for 18905
wagons (four wheeler units), including 1900 wagons on
Railway Workshops. Balance orders are under
finalisation through tender.

The bulk of the wagons are procured by the
Railways through order placed on Wagon India Ltd., a
Joint Sector Undertaking under Ministry of Industry of
which wagon building units in Public and Private
Sectors are members. In addition, a small quantity ot
about 2000 wagons (in terms of four wheeler units) is
ordered on Railway Workshops. Besides these.
developmental orders have also been placed on the
following firms by Ministry of Railways:

(1) M/s. Binny, Madras in 1993-94;

(i) M/s. Sri Ranga Alloys Ltd., Coimbatore in
1995-96;

(iii) M/s. BESCO Ltd.. Calcutta in 1995-96;
(iv) M/s. Titagarh Steels Ltd., Calcutta in
1995-96.

[Translation]
Gauge Conversion

*38. DR. RAM LAKHAN SINGH :
SHRI RAJIV PRATAP RUDY :

Will the Minister of RAILWAYS be pleased to state:

(a) the details ot narrow/metre gauge lines which
are being converted into broad gauge at present and
proposed to be converted into broad gauge during
Eighth and Ninth Plan periods, zone-wise;

(b) whether the Union Government have also
received proposals from some State Governments and
MPs for conversion of narrow/metre gauge lines into
broad gauge during the last two years and current year
so far;

(c) if so, the details thereot; and

(d) steps taken by the Union Government in this
regard?
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THE MINISTER OF RAILWAYS (SHRI RAM VILAS various MPs for conversion of almost all the MG/NG
PASWAN) : (a) The details are given in the enclosed lines in their constituencies. the lines other than those
statement. listed in reply to part (a) ot the question are aimost all

(b) Yes. Sir covered in these demands. These lines would be
o ‘ considered when the next phase of the Action Plan is
(c) and (d). Demands have been received from taken up in the IX and X Plan periods.
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Production of Aluminium

*39. SHRI CHHATRAPAL SINGH
Minister of MINES be pleased to state -

Will the

(a) the total quantum.of aluminium produced by
aluminium producting units during each of the last three
years, lill date:

(b) whether the production of Aluminium is sufficient
to meet the demand of the country:

(c) it not, whether steps have been taken to increase
the production: and

(d) if so. the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) (a) The
guantity of aluminium produced by the Primary Producer
of aluminium during the year 1993-94, 1994-95 1995-
96 and upto April-October.96 was as under :-

Year Quantity (In tonnes)
199394 465165
1994-95 4.77 801
1995-96 5.29.264
April-Oct' 96 2.96.034

(b) to (d). Yes. Sir. However, under the extant Import
Export Policy of the Government the Aluminium metal
and articles made of Aluminium are under Open General
License (OGL). The consumers are free to buy from the
domestic market or import the same based upon their
commercial judgement. Thus availability of the metal is
not a problem

[English]
Closure of Gold Mines in Karnataka

*40. SHRI K.H. MUNIYAPPA - Will the Minister ot
MINES be pleased to state -

(a) the number of mines at Kolar Gold Fields in
Karnataka;

(b) whether some of the gold mines have been
closed down:

(c) it so, the reasons therefore: and
(d) the steps taken to revive them?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a)
There are two mines namely Nundydroog Mines and
Mysore Champion Reef Amalgamated mine (MCAM) at
Kolar Gold Fields in Karnataka.

(b) and (c). Activities in the Mysore portion of the
MCAM have been phased out due to exhaustion of
economically mineable ore resources.

(d) In the light of the reply given in parts (b) & (c)
the question of reviving the Mysore portion of the MCA
Mine does not arise. However, the Company has
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installed a new ball Mill which has resulted in increased
gold production

Computerised Passenger
Reservation Facilities

157. DR. PRABIN CHANDRA SARMA :
SHRI BAJU BAN RIYAN
SHRI HARADHAN ROY
SHRI BADAL CHOUDHURY
SHRI TARIT BARAN TOPDAR
SHRI SAMIK LAHIRI
DR. JAYANTA RONGPI

Will the Minister of RAILWAYS be pleased to state:

(a) the names of the railway stations where the
computerised passenger reservation facilities are
available. zone-wise and location-wise;

(b) the names of the railway stations where the
said facilities are likely to be provided zone-wise and
location-wise in the near tuture:

(c) the names of the railway station where the
reservation/return reservation facilities are available,
zone-wise and location-wise. and

(d) the names of the railway stations where such
facilities are likely to be provided, zone-wise and
location-wise in near future?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS' (SHRI SATPAL MAHARAJ) : (a) The names
of the railway stations where the computerise passenger
reservation facilities are available, zone-wise and
location-wise

Central Railway
!

Bhopal Amaravati. Gwalior
Bhusawal Mumbai CST Agra Cantt.
Nasik Lonavala Morena
Jalgaon Pune Mathura
Khandwa Jabalpur Faridabad
ltarsi N Katni Nagpur
Akola'’ Satna Sholapur
Manmad Jhansi Gulbarga
Habibganj (Satellite location in Bhopal)
Pune CBO (Satellite location in Pune)
Raviwarpeth -do-

Khadki -do-

Pune Cantt. -do-

Mandan Mahal
Kurla Terminus

(Satellite location in Jabalpur)
(Satellite location in Mumbai)

Thane ' -do-
Kalyan : -do-
Belapur -do-
Raja Ki Mandi (Satellite location In Agra)
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Asansol
Raniganj
Durgapur
Patna

Malda Town

Mahendrughat
Old Koilaghat
Baghabazar
Sonarpur
Jadavpur
Sheoraphuli
Salt Lake
Chowringee -
Fairlie Place
Howrah

Bally

Sealdah
Rabindrasadan
Dum Dum
Bidhan Nagar
Majerhat
Tollygunj
Ballygunj

Answers
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Eastern Railways

Danapur Bhagalpur
Dhanbad Jamalpur
New Koilaghat Mughalsarai
Bolpur Gaya
Shillong Port Blair

(Satellite location in Patna)
(Satellite location in Calcutta)

-do-
-do-

-do-
-do-
-do-
-do-
-do-
-do-
-do-
-do-
-do-
-do-
-do-
-do-
-do-

North-Eastern Railway

Muzzafarpur
Barauni
Samastipur
Gorakhpur
Hajipur
lIzzatnagar

Kathgodam
Basti
Gonda

Badshahnagar

Darbhanga

Siwan

Mau

Deoria Sadar
Chhapra
Manduadih

Northeast Frontier Railway

Alipurdwar
New Coochbehar
Siliguri

Allahabad
Aligarh
Ambala
Chandigarh
Kalka

Shimla
Bhatinda
Saharanpur
Bikaner
Sriganganagar

Katihar Dibrugarh
Guwabhati Tinsukia
Silchar Dimapur
Northern Railway

New Delhi IRCA Jaisalmer
Ferozepur Lucknow
Hisar Varanasi
Jammu Tawi Kanpur
Ludhiana Faizabad
Amritsar Rai Bareilly
Jallandhar City Moradabad
Pathankot Haridwar
Srinagar Dehradun
Jodhpur Baraeilly

Written Answers

Bhiwani Mussoorie CBO
Chandigarh Station Patiala
Delhi Cantt
Delhi Main -do-
International Tourist -do-
Bureau, New Delhi Station
Nizamuddin -do-
Sarojini Nagar -do-
Kirti Nagar -do-
Shahdara -do-
Karkardooma -do-
New Azadpur -do-
Parliament House -do-
Okhla -do-
Supreme Court -do-
IGI Airport -do-
Ghaziabad
Noida -do-
Prayag
Rawatpur

South Central Railway
Guntakal Kolhapur
Tirupathi Bellary
Raichur Nanded
Dharmavaram Aurangabad
Puttaparthy CBO Jalna
Hubli Parbhani
Madgaon Secunderabad
Vasco-Da-Gama Nellore
Miraj Narasapur
Sangli Kazipet

Tirumala Hills

Ameerpet

Hyderabad -do-

Kacheguda -do-

Dar Ul Shafa -do-

Boiguda -do-

Kukatpally -do-

Dr. A's. Rao Naar -do-

Saroornagar -do-
South Eastern Railway

Bokaro Tatanagar

Purulia Rourkela

Ranchi Chakradharpur

Bilaspur Kharagpur

40

Meerut City
Deoband

(Satellite location in Delhi Area)

(Satellite location of Delhi)

(Satellite location of Allahabad)
(Satellite location of Kanpur)

Khammam
Warangal
Vijayawada
Kakinada Town
Guntur

Tenali

Eluru

Bhimavaram
Town

Ongole
Rajahmundry

(Satellite location in Tirupathi)
(Setellite location in Secunderabad)

Puri
Berhampur
Sambhalpur
Waltair
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Durg
Raipur

Bangalore City

Madras Moore
Market

Chidambaram

Katpadi/Vellore
Town

Madurai

Tirunelveli/Tuticorin

Dindigal
Rameshwaram
Virundungar
Mysore
Nagappatinam/
Nagore
Bangalore Cantt.
Egmore
Mambaram
Madras Beach
Tambaram
Avadi

Coimbatore North

Ajmer

New Bhuj
Gandhidam
Abu Road
Udaipur City
Falna
Rajkot

Padmavati CBO
Pratapnagar
Gandhinagar
Maninagar
Gandhigarm
Churchgate
Mumbai Central
Andheri

Borivili

Bhubaneshwar
Cuttack

Southern Railway

Palghat Trichy
Mangalore Pondicherry
Cannanore Kumbakonam
Calicut Mayiladuturai
Quilon Kottayam
Coimbatore Thanjavur
Salem Trivandrum
Erode Ernakulam
Tellicherry Trichur
Tiruppur Alwaye

Chennganur

(Satellite location in Bangalore)
(Satellite location in Madras)
-do-

-do-

.do-

-do-

(Satellite loation in Coimbatore)

Western Railway

Jamnagar Ratlam
Bhavnagar Ujjain
Surat Indore
Jaipur Vadodara
Alwar Anand
Kota Ahmedabad
Agra Fort
(Satellite location in Vadodara)
-do-
(Satellite location 1n Ahmedabad)
-do-
-do-
(Satellite location in Mumbai)
-do-
-do-
-do-

(b) The details of computerised reservation offices
which have been approved in the Annual Plan 1996-
97. including some works in progress from the previous
year, are enumerated below :

PRS at Bina

Central Railway

PRS at Ahmednagar

PRS
PRS
PRS
PRS
PRS
PRS

PRS
PRS
PRS
PRS
PRS
PRS
PRS
PRS
PRS
PRS

PRS
PRS

> a

S a

‘a
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Saugor

Wardha

Ghatkopar (Satellite Mumbai)

Ajni (Satellie of Nagpur)

Chinchwad PRS (Satellite of Pune)

Shankarsheth -do-
Eastern Railway

Barddhaman

Baharampur (Satellite of Calcutta)

Krishnanagar -do-

Bandel -do

Kalyani -do

Naihati -do-

Barasat -do

Patna Sahib (Satellite of Patna)

Rajendranagar -do-

South Central Railway

Cuddapah

Benz Circle (Satellite in Vijayawada)

North Eastern Railway

Lal Kuan

Nainital

Darbhanga*
lzzatnagar®

Sonpur

Hajipur*

Varanasi City
Allahabad City
Lucknow City Station

(Satellite)
(Satellite)
(Satellite)

Northern Railway

Modinagar

Panipat

Shakurbasti (Satellite of Delhi)
Gurgaon -do-

Lajpat Nagar -do-

Sarai Rohilla -do-

Prayag * (Satellite of Allahabad)
Charbag (Satellite of Lucknow)

Tourist Bureau Jodhpur (Satellite)
Mahamandir Jodhpur (Satellite)

Southern Railway

Shencottah
Alleppey
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PRS at Mettupalayam

PRS at Nagercoil

PRS at Kanyakumari

PRS at Madras Luz Corner (Satellite)

PRS at Madras St. Thomas (Satellite)

Mount

PRS at Madras Mount Road (Satellite)

PRS at Coimbatore City (Satellite)

PRS at Madurai City (Satellite)

PRS at Jayanagar (Satellite of Bangalore)
Western Railway

PRS at Mhow

PRS at Bharuch

PRS at Navasari

PRS at Valsad

PRS at Nadiad

PRS at Bandra (Satellite of Mumbai)

PRS at Vasai Road -do-
PRS at Virar -do-
PRS at Dadar -do-
PRS at Gandinagar (Satellite of Jaipur)

South Eastern Railway

PRS at Gondia

PRS at Bankura
PRS at Adra

PRS at Vizianagaram
PRS at Jharsuguda
PRS at Bokaro Steel City (Satellite)

PRS at M.V.P. Colony (Satellite of Visakhapatnam‘)
PRS at Gajawaka -do-

PRS at Itwari

PRS at
Chandrasekharpur

PRS at Rourkela
PRS at Shalimar
(Non Rail-head State Capitals)
PRS at Aganala

PRS at Kohima

PRS at Gangtok

PRS at Aizawl

PRS at Itanagar

PRS at Iimphal

-

—

(Satellite of Nagpur)
(Satellite of Bhubaneshwar)

(Satellite)
(Satellite of Calcutta)

Indicates locations where PRS facilities since
commissioned.
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(c) The location where connectivity has been
provided to more than one system are enumerated

below:

Locations of the
computerised PRS

Systems with
which connected

1 2
Central Railway

Bhopal Delhi, Mumbai
Agra Cantt. -do-
Gwalior -do-
Jhansi -do-
Mumbai CST Mumbai, Delhi. Calcutta,

Madras., Secunderabad
Pune -do-
Nagpur -do-
Jabalpur Delhi, Mumbat
Kalyan -do-
Bhusawal -do-
Thane -do-
Solapur Mumbai, Madras, Secunderabad
Gulbarga Mumbai, Madras

New Koilaghat

Old Koilaghat
Patna
Fairlie Place

Eastern Railway

Calcutta, Delhi, Mumbai.
Madras. Secunderabad

Calcutta, Delhi, Mumbai, Madras

-do-
Calcutta, Delhi, Mumbai

Howrah Calcutta, Delhi. Madras
Mumbai. Secunderabad
Sealdah -do-
Dhanbad Calcutta, Delhi, Madras.
Mumbai
Asansol Calcutta. Delhi
Danapur -do-

New Delhi (IRCA)

Northern Railway

Delhi, Mumbai, Calcutta,
Madras and Secunderabad

Allahabad -do-
Lucknow -do-
Varanasi -do-
Parliament House Delhi, Mumbai, Calcutta
Madras
Delhi Main -do-
Sarojini Nagar -do-
Kirti Nagar -do-
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1 V 2
Karkardooma Delhi. Mumbai. Calcutta. Madras
Hazrat Nizamuddin -do-
Kanpur -do-
Dehradun Delhi. Mumbai. Calcutta
Amritsar Delhi. Mumbai
Jammu Tawi -do-
Jodhpur -do-

North Eastern Railway

Gorakhpur Delhi. Mumbai
Muzaftarpur Dethi. Calcutta
Hajipur -do-
Darbhanga -do-

Northeast Frontier Railway

Guwahati Calcutta. Madras. Secunderabad

Southern Railway

Madras. Delhi. Calcutta
Mumbai. Secunderabad

Madras Moore Market

Bangalore -do-
Trivandrum -do-
Mysore Madras. Delhi. Mumbai
Coimbatore -do-
Bangalore Cantt. -do-
Ernakulam Junction -do-
Madurai -do-

South Central Railway

Secunderabad Secunderabad, Delhi,
Madras, Calcutta
Hyderabad -do-
Vijayawada -do-
Kacheguda Secunderabad. Mumbai
Kolhapur -do-
Vasco da Gama -do-
Madgaon -do-
Sangli -do-
Miraj -do-
Nanded -do-
Aurangabad -do-
Guntakal -do-
Raichur : -do-
Tirupati Secunderabad, Madras
Vijayawada Secunderabad, Mumbai.

Madras, Calcutta
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Hubh

Secunderabad. Mumbai. Madras

South Eastern Railway

Tatanagar Calcutta. Delhi
Visakhapatnam Calcutta. Madras.
Secunderabad
Kharagpur -do-
Bitaspur -do-
Bhubaneshwar Calcutta, Delhi.

Secunderabad

Western Railway

Ajmer Mumbai. Delhi
Kota .do-
Jatpur -do-
Vadodara -do-
Borivil -do-
Indore -do-
Udaipur -do-

Mumbai, Dethi. Madras
Mumbai. Delhi, Madras,

Ahmedabad
Mumbai Central

Secunderabad
Churchgate Mumbai. Madras, Delhi,
Calcutta

Surat Mumbai, Madras

(d) This tacility has been provided at a limited
number of locations where very heavy workload of
reservation related transactions is being handled. Due
to certain technological constraints, the expansion of
this facility at present is restricted by the number ot
terminals of one Computerised Passenger Reservation
System which can be operated at locations on another
System. Therefore, this problem would be sought to be
resolved. and the facility of onward ahd return journey
reservation made available at all locations where
computerised reservation facilities are available. by the
networking of the five main Systems at Delhi. Mumbai.
Calcutta. Madras and Secunderabad. The software for
introducing networking arrangements is at present being
developed.

[Translation]

Lackness of potable water at various
Stations of Uttar Pradesh

158. PROF. OM PAL SINGH 'NIDAR' : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware that Agra,
Firozabad. Mathura and Etah Railway stations in Uttar
Pradesh have no proper arrangements of potable
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water as a result passengers have to face great
difficulties.

(b) if so whether the Government have made any
scheme for providing the potable water on the said
Stations: and

(c) it so. the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) to (c)
Adequate potable water supply arrangements
commensurate with the volume of passenger tratfic
already exists at Agra Cantt. Firozabad. Mathura and
Etah Railway stations. Augmentation of the existing
arrangements will be considered whenever so
warranted

Profit/Loss in Bokaro Steel Plant

159 PROF. RITA VERMA  Will the Minister of
STEEL be pleased to state

(a) the expenditure incurred on setting up of Bokaro
Steel Plant and its capital cost at present

(b) the amount spent after the said Plant became
operational. and

(c) the loss and profit of the above Plant during
each of the last three years?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) = (a)
Bokaro Steel Plant (BSL) of SAIL with an annual capacity
of 1.7 million tonne of Ingot steel was set up at a cost
of Rs. 981 34 crore

The present capital cost of this steel plant (Gross
block plus capital work in progress) as on 31-3 1996 is
estimated at Rs.5463.56 crore

(b) The total amount spent (upto 1.7 million tonnes
and including the turthet expansion to 4 million tonne)
till 31-3-1996 is estimated at Rs. 4540.69 crore.

(c) The profit ot BSL for the Ist three years is given
below

Year

Profit

(Rs. in crore)
1993-94 468
1994-95 662

1995-96 806

Number of Post Offices in Bihar

160. SHRI RAJESH RANJAN Alias PAPPU YADAV:
Will the Minister of COMMUNICATIONS be pleased to
state

(a) the number of Post Offices and Telegraph Offices
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operating from their own pr®mises and from rental
premises in Bihar. district-wise and category-wise:

(b) the number of new Post Offices. Sub-Post Offices
and Telegraph Offices likely to be opened in the State
during 1996-97. district-wise:

(c) whether the Government propose to provide
postal facilities in every Panchayat Headquarters of the
State:

(d) it so. the details thereof. and

(e) the number of residential colonies in the State
for Postal and Telegraph employees. district-wise?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) (a) Department of Post &
Telecom

The information is being collected and will be laid
on the table of the House

(b)y Department of Post -

The information 1s being collected and laid on the
Table of the House

Department of Telecom

Six (6) number of Telegraph Offices are likely to be
opened as under

1 Kodatma 2 Chatra 3. Lakhi Sarai 4 Pakur
5 Sheohar 6 Shekhpura

(c) to {e) Department of Post & Telecom

Information 1s being collected and will be laid on
the Table of the House.

[English]
Introduction of Trains From Calcutta

161.  SHRI BAJU BAN RIYAN : Will the Minister of
RAILWAY be pleased to state .

(a) whether the Government are considering to fulfil
the demand of the people of North Eastern States to
introduce more trains from Calcutta;

(b) it so. the details thereof:

(c) whether some of the trains from Calcutta have
to be extended to Dimapur: and

(d) if so. the time by which the trains are likely to
be extended?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
Introduction of trains on Indian Railways is a continuous
process depending upon traffic justification. operational
teasibility and resource availability. Frequency of 3045/
3046 Howrah-Guwahati Saraighat Express has been
increased from weekly to tri-weekly with effect from
1.10.96.
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(c) and (d). 5659/5660 Sealdah-Guwahati Kamrup
Express is proposed to be extended after the completion
of gauge conversion works and development of terminal
facilities at Tinsukia/Dibrugarh Town

Kabithirtha Churulia Under Asansol

162. SHRI HARADHAN ROY : Will the Minister of
COMMUNICATIONS. be pleased to state

(a) whether the Government are aware that about
40 persons have applied for telephone connections
from Kabithirtha Churulia under Asansol Telephone
Exchange:

(b) whether the Nazrul Academy have offered a
room for the proposed Telephone Exchange. and

(c) if so. the steps taken/proposed to be taken in
this regard?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!
PRASAD VARMA) : (a) Yes Sir

(b) Yes. Sir.

(c) A new Telephone Exchange has been planned
to be opened at Churulia during 1997-98

[Translation]
Derailment of Trains

163. SHRI JAI PRAKASH AGARWAL ~ Will the
Minister of RAILWAYS be pleased to state .

(a) the total number of passenger trains/express
trains/goods trains derailed in the NCT of Delhi location
wise during the last three years till date:

(b) whether the Government have conducted any
inquiry in respect of each case of derailment

(c) it so. the details of the inquiry in respect ot each
case of derailment during the above mentioned period
and

(d) the effective steps taken/proposed to be taken
so far by the Government to prevent such incidents?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) There were
13 derailments at different locations in the NCT of Delhi
during the period 1.4.1993 to 31.10.1996. Of these 1
involved an express train. 2 passenger trains and the
rest were goods trains

(b) Yes. Sir.

(c) Once accident each was inquired into by the
Commission of Railway Safety. Senior Administrative
Grade Officers, and Assistant officers. The remaining 10

accidents were inquired into by committees of Junior
Administrative Grade Officers.

(d) Some of the steps taken to prevent accidents
are as under :

1. The work of track circuiting has been
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accelerated on the trunk routes and important
main lines

[ae}

Signalling circuitry 1s being changed to
prevent home signal from being lowered till
the starter and the advance Starter. lowered
for the previous train. have been put back to
‘ON" position.

3. Auxiliary warning system for giving advance
warning about signals at danger to driver of
the running train has already been
commissioned on Bombay sub-urban
sections

4 upgradation of track structure has been done
by using heavier rails and concrete sleepers.

8]

The track is maintained by Tie-Tamping and
ballast cleaning machines Track is also now
being laid with track renewal trains and portal
cranes

6 For monitoring of the track geometry and
running characteristics ot the track,
sophisticated track recording cars,
oscillograph cars and portable
accelerometers are being progressively used.

7 Maintenance facilities for coaches and
wagons have been modernised

8 To prevent cases ot cold breakage of axle.
ROH Depots have been equipped with
ultrasonic testing equipment for timely
detection of cases of flaws developing in the
axles

‘o

Training facilites for drivers. guards and
other staff connected with train operation
have been modernised. Drivers are being
trained on simulators

10. Pertormance of the statt is constantly
monitored. The statt whose knowledge is
found deficient are counselled and are sent
for retresher training

[English]
Over Bridges at Railway Crossings

164  SHRI HANNAN MGLLAH © Will the Minister
of RAILWAYS be pleased to state

(a) whether Government are aware of the fact that
over-bridges at Liluah, Dankuni and Mourigram railway
crossings are urgently needed:

(b) it so. whether the Government are also aware
of the fact that the people of these areas are agitating
for the construction of over bridges: and

(c) it so, the steps taken/proposed by the
Government to construct over bridges at above
mentioned places?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (¢)
Railways construct Road Over/Under Bridges in lieu of
existing busy level crossing on cost sharing basis. the
proposals for which are sponsored by the State Gowt
concerned duly agreeing to share the cost of
construction No such proposal has been received for
Road Over Bndge at Dankuni. construction of Road
Over Bridge at Liluah is a sanctioned work Railway will
start construction work on Bridge proper after State
Govt. takes up work on approaches Proposal for
construction ot Road Over Bridge at Mourigram in lieu
of Level crossing No K10/23-25 1s under planning with
State Govt '

International Flights trom Calcutta

165 PROF JITENDRA NATH DAS = Will the
Minister of CIVIL AVIATION be pleased to state

(a) whether the Government are considering to
operate more international flights from Calcutta:

(b) whether any discussions were held during this
year with any foreign countries to increase Air Indias
tlights or to Increase flights of toreign airlines from
Calcutta, and

(c) if so. the details and outcome thereot?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING. (SHRI C M
IBRAHIM) : (a) to (c). The Government of India is offering
various incentives to foreign airlines to operate to
Calcutta like the ability to combine Calcutta with other
prime gate ways. liberal fitth freedom rights, liberal terms
of commercial agreements etc. During the year 1996
Calcutta has been offered as a point of call to the
designated airlines ot Armenia, Switzerland and Slovak
Republic. Australia was granted facility to combine
Calcutta with Delhi or Mumbai with effect trom
16.10.1996. The actual operations are. however. left to
the commercial judgement of the airlines

Amenities to Passengers at Bally Halt Station

166 SHRI ANIL BASU
RAILWAYS be pleased to state :

(a) whether the Government have taken any steps
to provide drinking water. shed. sitting arrangement,
urinal. latrin, proper lighting at Bally Halt station: and

Will the Minister of

(b) if so. the details thereof alongwith the reasons
for the delay to provide minimum passengers’ amenities
there?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b)
Bally is a suburban station of Calcutta and is provided
with amenities commensurate with the volume of
passenger traffic handled. Adequate seating
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arrangements. drinking water. toilets and foot-over-
bridge are available. The station is also electritied.

Earnings from Plassey Railway Station

167. DR. ASIM BALA
RAILWAYS be pleased to state

- Will the Minister of

(a) the earnings from Plassey railway station during
the years 1993-94 1994-95 1995-96 and upto
September. 1996

(b) whether any steps are being taken to provide
minimum amenities like drinking water. sheds, sitting
arrangements and toilets. etc. to this station;

(c) if so. the details thereof

(d) whether any steps are also being taken to attract
more tourists towards this place:

(e) it so. the details thereot. and

(t) it not the reasons for neglecting this station?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Total earnings
at Plassey railway station during 1993-94, 1994-95,
1995-96 & upto September. 1996 are Rs. 14 lakhs
Rs.17.02 lakhs. Rs 22 37 lakhs & Rs 10 35 lakhs
respectively

(b) Yes. Sir
(c) Plassey railway station is equipped with following
amenity items -
(i) 3 handpumps
1 footover bridge
1 gents waiting room
1 ladies waiting hall
6 Urinals
(i) Sitting arrangements in Platform No 1 -3
(i) Shed on Platform No.1

(d) to (f). Development of tourism in each state is
primarily the responsibility of the State Govt. The Deptt.
of Tourism, Govt. of India extends financial assistance
to the State/Union Territory Governments for various/
specific schemes based on the proposals received from
them subject to the availability of funds and interse
priority. So far as Plassey is concerned, neither have
the Deptt. of Tourism nor the Railways received any
scheme or demand from the State Government or some
other agency for developing this as a tourist spot.

Introduction of Express Train between
Sealdah and Murshidabad

168. SHRI AJOY MUKHOPADHYAY : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware of the
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demand of the people of West Bengal to introduce an
express train from Sealdah to Murshidabad in the
morning:

(b) if so. the details thereof:

(c) whether the said train to be named as Siraj
Express: and

(d) if so. the reasons for the delay to introduce such
train?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b).
some representations have been received from MPs of
the area.

“(c) and (d) There is no proposal at present to
introduce an express train from Sealdah to Murshidabad
due to operational including line capacity and terminal
constraints besides resources constraints

Air India flights

169  SHRI RAMESH CHENNITHALA @ Will the
Minister of CIVIL AVIATION be pleased to state

(a) whether Qatar a Gulf country has refused
permission to Air India flights to land there.

(b) if so, the reasons therefor. and
(c) the action being taken in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) - (a) to (c). Qatar Airways wete operating
their services to India under an ad-hoc entittement which
was bilaterally agreed for a limited period. When this
ad-hoc entitlement was not extended, the Civil Aviation
Authorities of Qatar refused permission to Air India to
operate their services to Doha with eftect from 20th and
23rd April. 1995. The matter was taken up at diplomatic
level and the permission for Air Indias operation to
Doha was restored on 23.4.1995 During the period
between 20th and 23rd April. 1995 only one scheduled
flight of Air India was disrupted

Daily running of Saraighat Express

170.  SHRI UDDHAB BARMAN . Will the Minister
of RAILWAYS be pleased to state -

(a) whether the Union Government are aware of
the demand of the people of Assam to run the Saraighat
Express (Howrah-Guwahati) daily instead of tri-weekly:

(b) if so, the details thereof; and
(c) if not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) and (c). Some representations have been
received in this regard. Running of Saraighat Express
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daily 1s at present not feasible due to operational and
resource constraints

Amenities to Passengers at
Garifa Railway Station

171 SHRI TARIT BARAN TOPDAR @ Will the
Minister of RAILWAYS be pleased to state

(a) whether it 1s a fact that passengers of Garifa
Raillway station have made a representation to the
Railway Authorities tar providing minimum passenger
amenities and improvement of the said station.

(b) if so. whether it i1s also a fact that minimum
passenger amenities are not available at this station:

(c) whether the Government propose to improve it
due to heavy Increase in earning from this station:

(d) if so. the details thereof, and

(e) the steps taken to beautify this station like
Hooghly Ghat station?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) . (a) Yes, Sir

(b) No. Sn

(c) to (e). Amenities commensurate with the volume
of passenger traffic exist at the station. At a measures
of further improvement provision of platform shelter and
foot-over-bridge have been sanctioned. Work of repairs/
white washing. repairs to platform fencing & stair case
have been taken up to give a facelift

AIR projects in Kerala

172, SHRI MULLAPPALLY RAMACHANDRAN
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether any developmental Projects proposed
to be set up in Kerala during 1996-97 by All India
Radio: and

(b) if so, the details thereof. location-wise?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). the details of the schemes
proposed as part of 8th Five Year Plan are given
below:

Scheme

Location

1 2
Trivandrum New Type IV Studio
Trivandrum Commercial Broadcasting

Service - Replacement of
1 KW MW Transmitter with
10 KW FM Transmitter.
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1 2

Upgradation and Replacement
of 100 KW MW Transmitter
to 200 KW MW power

Local Radio Station with
1 KW MW Transmitter

Multi-Purpose Studio and
Staft Quarters

Alleppey

Manjeri

(Mallapuram)

[Translation]
Electrification of Railway Tracks

173 SHRI R.L F VERMA = Will the Minister of
RAILWAYS be pleased to state

(a) whether the Government propose to electrity the
railway track from Mughalsarai to Guwahati keeping In
view the shortage of petrol and diesel in the country.

(b) it so, by when. and
(c) the estimated cost thereot”?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARALJ) : (a) to (¢). Section
Mughalsarai-Rampur Dumra-Barauni is part of
Mughalsarai-Patna-Sitarampur electrification project
Electutfication of entire section is targetted for completion
by March, 99 There is no ptoposal at present to electrity
Barauni-Guwahati section

[English]
Export of Manpower to Brunei

174 SHRI PC. THOMAS : Will the Minister ot
LABOUR be pleased to state

(a) the agencies engaged in selection of candidates
and export of manpower to Brunei:

(b) the terms and conditions imposed by the
Government on these agencies for selection of
candidates.

(c) whether the Government are aware of some
illegal transactions connected with such export of
manpower by luring unemployed Indians by such
illegitimate agencies/persons: and

(d) if so, the action taken by the Government against
them?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) Every Recruiting Agent registered
with the Ministry of Labour or a project Exporter after
obtaining permit. can carry out recruitment for export of
manpower to any foreign country including Brunei.

~ (b) Recruiting Agents registered with the Ministry of
Labour for this purpose and the project Exporters are
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required to furnish employment agreement. demand
letter and power of attorney duly attested by the Indian
High Commission in Brunei Darussalam.

(c) and (d) Complaints against unauthorised
tunctioning ot Recruiting agents are investigated for
turther legal action as per provisions ot Emigration Act,
as & when received

Railways Line in Sunderban Area

175 SHRI SAMIK LAHIRI
RAILWAYS be pleased to state

- Will the Minister

(a) whether the Government propose to lay down
railway lines in the Sunderban area. and

(b) it so the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) * (a) Yes. Sir

(b) Construction of a new line from Lakshmikantapur
to Namkhona (47 kms ) has been taken up
Lakshmikantapur to Nischintpur (21.95 kms ) has already
been completed The remaining work would get
completed in the coming years

T.V. Relay Centre in West Bengal

176 SHRI MEHBOOB ZAHEDI : Will the Minister
of INFORMATION & BROADCASTING be pleased to
state .

(a) the number of ongoing Doordarshan projects in
West Bengal:

(b) the number of projects likely to be completed
during the Eighth Five Year Plan;

(¢) the present status and financial provisions made
therefor: and

(d) the number of proposals pending with the Union
Government trom West Bengal and action taken or
proposed to be taken thereon?

THE MINISTER OF |INFORMATION AND
BROADCASTING (SHRI C.M. IBRAHIM) : (a) Seven
Doordarshan projects. including two studio projects, are
presently under implementation in the State of West
Bengal.

(b) and (c). While installation of TV Studio, Jalpaiguri
and Low Power TV transmitters (LPTs) at Farkka and
Murshidabad (DD-2) are technically ready and await
commissioning pending sanction of staff. LPTs at Ryna.
Rasanti and Bishnupur are expected to be completed
by the end of 1996-97 at a cost of approximately Rs.1.00
crores each. The permanent Studio set up at
Shantiniketan is expected to the completed by the end
of 1997-98 at an approved cost of Rs. 181.75 lakh. The
approved cost of TV studio. Jalpaiguri is Rs.451.09 lakh.
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A provision of Rs.258.47 lakh had been kept in
Doordarshan’'s Annual Plan 1996-97 for these projects.

(d) Requests are received from various quarters,
including the State Governments. for augmentation of
TV service in the States. Such requests are kept in
view, alongwith other-factors such as suitability of
location, availability of infrastructural tacilities. extent
of resultant coverage and inter-se priorities. while
finalising locations for Doordarshan projects which is
continuous activity.

Stoppages at Railway Stations in
Thiruvananthapuram District

177  SHRI A. SAMPATH = Will the Minister of
RAILWAYS be pleased to state

(a) whether it is a fact that certain Railway Stations
in Thiruvananthapuram District having large number of
passenger traffic are still deprived of stoppages for some
Express trains:

(b) it so. whether there 1s any demand for the
stoppage of the Vanchinad Express at Varkala in
Thiruvananthapuram and for the stoppages of Madras
Mail and Day Express at Chirayinkil and Kadakavur
alternatively:

(c) whether it is also a fact that Vanchinad Express.
Madras Mail, Parasuram Express and the Inter-city
Express are being side-lined for crossings at the said
stations; and

(d) if so, the demands fro stoppages at the said
stations have been met with so far?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) * (a) Additional
stoppage of a mail/lexpress train 1s provided keeping in
view the traffic at a station as well as to maintain the
fast character of the train in the interest of the through
passengers.

(b) Some representations have been received In
this regard.

(c) All these trains are not scheduled to be detained
for crossing at Verkala, Kadakavur and Chirayinkil
However. on a day to day basis due to operational

exigencies some of these trains do get detained for’

crossing.

(d) Examined but not found justified.

Telephone Charges

178. SHRI RAM NAIK : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether Telephone Department is examining
the option of reverting to the original time-table when
quarter charges were available from 10 p.m. and not
9 p.m;
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(b) it so. the reasons therefor;

(c) whether the government are aware that the
upgrading and modernising both switching and
transmission technology. the bottleneek experienced at
present by the subscribers during 9 p.m.to 11 p.m. can
be reduced to much extent. and

(d) it so. the steps taken/proposed in this regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
FPRASAD VARMA) - (a) to (d). The teasibility of changing
the time-table of concessional period is being exemined.
This 1s being done based on technical, economic and
trathic studies ’

Provision of Modern Facilities at Howrah Yard

179 SHRI SUBRATA MUKHERJEE @ Will the
Minister of RAILWAYS be pleased to state

(a) whether it 1s a fact that minimum amenities ar
not available at Howrah Yard and employees are
working In a most unhygenic conditions there;

(b) it so. the reasons therefor, and

(c) the steps proposed to be taken by the
Government to provide adequate modern facilities at
Howrah Yard and to improve working condition of
employees?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ)  (a) No. Sir

(b) and (c) Does not arnse.

CEMP Council for Employment of
Indian labourers abroad

180  SHRI VIJAY GOEL - Will the Minister of
LABOUR be pleased to state :

(a) whether the Government propose to set up a
Central Manpower Export Promotion Council to promote
the employment of Indian Labourers abroad;

(b) if so, the function of the Council,

(¢) the details of the composition of the Council:
and

(d) by when a final decision s likely to be taken In
this regard?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) to (d). A proposal to set up a
Central Manpower Export Promotion Council to render
promotional and advisory services is under examination
of Government. Question of setting a time schedule for
this purpose will arise only it a decision to set up the
proposed council is taken dependent upon other
concerned Ministries/Departments of Government
agreeing to it.
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Staff Quarters of AIR/Doordarshan in Assam

181. DR JAYANTA RONGPI : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state

(a) the progress made so far in the construction
work of staft quarters of AIR/Doordarshan in
Guwahati

(b) the time by which it is likely to be. completed:

(¢) whether any memorandum has been received
from AIR and Doordarshan statt of Guwahati in this
regard. and !

(d) if so. the details thereof and reaction of the
Government thereto?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) to (d). Representations are being received
from time to time from various sources, including AlIR/
DD staff. tor construction of statf quarters and these are
implemented on mernt subject to availabilty of requisite
infrastructure facilities, financial resources and inter-se
priorities 109 staff quarters are available at AIR.
Guwahati, 4 additional statf quarters have been
completed, 27 Nos. are under construction of which 12
Nos, are expected to be completed by March, 97 and
the remaining 15 civil works are in progress
Doordarshan also plans to construct staff quarters in
Guwabhati. Site tor the said construction has been taken
over However, scheme is yet to be sanctioned. Normal
lead time for completion of a project of this ‘magnitude
is 3-4 years after the scheme is sanctioned.

[Translation]

Demand of Quota in RAC by Members of
Maharashtra Legislature

182  SHRI HANSRAJ AHIR : Will the Minister of
RAILWAYS be pleased to state

(a) whether the Members of Maharashtra
Legislature have demanded quota in Reservation
Against Cancellation during their rail journey; and

(b) if so. the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The
Committee of Privileges of Maharashtra Legislative
Council in their report recommended that while
allotting berths to the passengers on RAC (Reservation
Against Cancellation) Members of Legislature should
be given priority irrespective ot their number of waiting
list.

(b) Giving preference to the Legislators over the
general passengers in RAC is not considered advisable
since it would raise the question of discrimination in
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allotment of accommodation which is open to all in turn.
However. instructions already exist that the Legislators
when boarding trains at the last minute should be
aftforded ‘the facility of travel and allotment of
accommodation if it is available.

[English]
Telecast Rights to Star T.V.

183 SHRI SANAT KUMAR MANDAL : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) the terms and conditions for allowing the telecast
rights to the Star TV.. and

(b) its impact on the programmes of the Doordarshan
at present being telecast from the various T.V. Stations?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Doordarshan has not offered any telecast
rights to the Star TV.

(b) Does not arise.

[Translation]
F.M. Band of AIR in Madhya Pradesh

184. SHRI VIJAY KUMAR KHANDELWAL : Will
the Minister of INFORMATION AND BROADCASTING
be pleased to state

(a) whether the broadcast range of All India Radio
Betul City in Madhya Pradesh is limited to Betul district
only;

(b) it so, the reasons therefor;

(c) the steps taken by the Government to provide
FM band to cover the more areas;

{d) whether the Union Government propose to make
available such radio sets with FM band to the
panchayats in the State: and

(e) if so. the number of such radio sets provided so
tar?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) . (a) and (b). Yes. Sir. The entire district of
Betul is covered by 6 KW FM Transmitter (Local Radio
Station) at Betul.

(c) Twelve FM station/channels have been
commissioned in the State of Madhya Pradesh during
Seventh and Eighth Five Year Plans period. A 10 KW
FM Transmitter is being installed at Jabalpur as a part
of expansion of commercial channel.

(d) No, Sir.

(e) Does not arise.
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Gramset Scheme in Madhya Pradesh

185. SHRI DILEEP SINGH BHURIA  Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) the amount spent on Gramset Scheme in each
district of Madhya Pradesh and particularly in Jhabua
district during the last three years:

(b) the details of the programmes telecast under
this scheme: and

(c) whether the Government propose to include
tribals to panticipate in these programmes for promoting
tribal culture?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) to (c). The information is being collected
and will be laid on the Table of the House

[English]
Railway Industry in Kerala

186. SHRI T. GOVINDAN : Will the Minister of
RAILWAYS be pleased to state :

(a) whether there is any proposal to set up railway
related industry in industrially backward districts of
Kerala; and

(b) if so, the details and location thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.

[Translation]
Increase of Unreserved Coaches in Trains
Will the

187. DR. SATYANARAYAN JATIA
Minister of RAILWAYS be pleased to state

(a) the details of trains which the number of
unreserved coaches have been increased as on October,
1996, and

(b) the details of trains in which the above coaches
are proposed to be increased during the next year?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) ' (a) The
information is being collected and will be laid on the
Table of the Sabha.

(b) Provision of additional coaches including
unreserved coaches on trains is a continuous process
on Indian Railways subject to operational feasibility,
traffic justification and availability of coaches.
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[English]
Maxi-Dahod Railway Line

188. SHRIMATI SUMITRA MAHAJAN : Will the
Minister of RAILWAYS be pleased to state :

(a) the progress of Maxi-Dahod (via Indore) railway
line scheme:

(b) whether the work on the above line has been
abandoned:

(c) if so. the reasons thereof; and

(d) it not. the time by which it is likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - Work of the 1st
phase i.e. Dewas-Maxi section has recently been
defrozen to start the work

(b) No. Sir.
(c) Does not arise.

(d) In the coming years as per availability of
resources.

Acceptance of Piecemeal indent

189. SHRI SOMJIBHAI DAMOR * Will the Minister
of RAILWAYS be pleased to state :

(a) whether the North-East Frontier Railway
authorities at Dimapur Railway Station refuse to accept
piecemeal indents for timber movement;

(b) it so, the reasons therefor, and

(c) the steps taken/proposed to be taken by the
Government to accept the indents and provide wagons?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) ' (a) No. Sir.

(b) and (c). Do not arise.

Introduction of Express Train between Western
Vidarbha Region and Delhi

190. SHRI ANANT GUDHE : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government are considering to start
a new express train from Western Vidarbha region to
Delhi;

(b) if so, the details thereof,
(c) if not, the reasons therefor;

(d) the details of the projects announced and
approved for Vidarbha region alongwith the funds
released so far;
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(e) the actual works taken up project-wise and
reasons for not undenaking execution of works. and

(f) the action taken on the long pending demands
for stoppage ot expressfAast trains at Vidarbha and grant
of additional quota in reservation for long journey
passengers from Vidarbha?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - (a) No Si.

(b) Does not anse
(¢) Operational and resource constraints

Train No Class

Akola

1006 Vidarbha Exprese AC 3-tier

6064 Navjeevan Express AC 3-tier
Sleeper

8404 Ahmedabad-FPun Exp AC 2-tiet

Nagpur

9767 Madras-Jaiput weekly Express Sleeper

8404 Ahmedabad-Puri Exp AC 2-ter

Sewagram

9767 Madras-Jaipur weekly Express Sleeper

Ballarshah

6064 Navjeevan Express AC 3-tier
Sleeper

Chandrapur

6046 Navjeevan bxpress AC 3-tiet

Narkher

2409 Bilaspur-Nizamuddin Sleeper

Gondwana Express

2407 Nagpur-Nizamuddin Sleepet

Gondwana Express

Expenditure Incurred by Railways on
Advertisements and Publicity

191.  SHRI PRAMOD MAHAJAN : Will the Minister
of RAILWAYS be pleased to state -

(a) the total expenditure incurred by Railways on
advertisements and publicity through press. radio and
television from June 1. 1996 to till date, zone-wise and
month-wise:

(b) the nature of advertisements issued and the
purpose served by them;
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(d) and (e). No projects have been announced
or approved for the Vidarbha -region in the recent
past.

(f) The requests for stoppage when received are
examined and action as found feasible and justified is
taken

As regards additional reservation quota for long
distance passengers from Vidarbha, the following
additional/fresh reservation quotas are allotted to
stations on Vidarbha region from the dates mentioned
against each .

Existing Increased/ Date

quota fresh
quota
4 8 15.10.96
, ) 1.10.96
8 10 1.10.96
3.10.96
14 10.96
3109
2 3.10.96
- 2 1.10.96
4 6 1.10.96
2 1.10.96
2 20.10.96
2 10.10.96

(c) the person under which the instructions of these
advertisements were issued:

(d) whether the Government have Issued any
instructions/guidelines to the Ministry of Railways and
Zonal Railways in connection with the issue of
advertisements/publicity material etc. and ’

(e) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (e)
Information is being collected and will be laid on the
Table of the Sabha.



65 Written Answers

Employment Exchanges

192. DR. MURLI MANOHAR JOSHI -
SHRI SANDIPAN THORAT
SHRI NAMDEO DIWATHE
SHRI ASHOK PRADHAN
SHRI MOHAMMAD ALl ASHRAF FATMI

Will the Minister of LABOUR be pleased to state

(a) the number of Employment Exchanges in the
country. State-wise:

(b) the number of persons got registered (technical/
non-technical) during each of the last three year. State-
wise:

(c) the number of persons given placement

(technical/non-technical) during the above period
alongwith percentage. State-wise:

(d) the approximate annual expenditure on
establishment of such employment exchanges. State-
wise;

(e) whether unemployment is on the rise since the
entry of multinational companies in the country:

(f) if so, the reaction of the Government thereto.

(g) whether the Government have worked out any
skilled/non-skilled/semi-skilled youths through
involvement of ITI. Polytechnics, procurement of a
equipment. revision of curriculam and course content.
introduction of new skills;

(h) if so. the details thereotf; and
(i) the instruction to various States in this regard?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) to (c). State-wise number of
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Employment Exchanges. job-seekers registered and
placed during the years 1991, 1992 and 1993. education
category-wise. i1s Indicated in the statement enclosed.
Separate information for technical and non-technical
registrants 1s not maintamned

(d) Employment Exchanges function under the
administrative and financial control of the State
Governments and hence expenditure on the
establishment of Empioyment Exchange is met by the
respective State Governments

(e) and (t). Detalled study on the effect of
multinational companies on employment or
unemployment has not been made. However.
employment in the organised sector which was of the
order of 26.7 million as on 31 3 91 has gone upto about
27.7 milllon as on 3131996

(g) to (1) Ministry of Labour i1s implementing a
Vocational Training Project tor upgrading the quality of
training in ITls. The Project 1s being implemented with
assistance from the World Bank in 28 States/UTs and
cover a number of schemes for upgrading the ITls. like
replacement of old and out-dated equipment, training
of staff provision of Audio-Visual Aids. establishment of
equipment maintenance system and introduction of
relevant trades in selected ITls The main objective of
this Project 1s to modernise and update the National
Vocational Traning System The status of implementation
ot the Project is reviewed periodically by the World
Bank Review Mission with the participation of the
concerned States Instructions are i1ssued to the State
Governments to implement the recormmendations made
by the Review Mission for speedy implementation of
the Project and thereby achieve 1ts development
objectives

STATEMENT

Number of Registrations made and Placements effected by the Employment Exchanges in the country

Figures 1in Thousands

_Registrations Made

States/Union Number o ) -
Territories of Emp- 1991 1992 1993
loyment  Below Matric Below Matric Below  Matric
Exchan-  Matric and Matric and Matric and
ges (inclu- above (inclu- above (inclu- above
ding ding illi- ding
(June, 96) illite- terates) ilite-
- rates) rates)
1 - 2 3 4 5 6 7 8
States )
1. Andhra Pradesh 32 1241 254 .1 1233 2838 88.2 2861
2. Arunachal pradesh : 5 0.5 0.7 0.9 0.5 0.9 05
_3. Assam 53 181.4 228.8 500 945 55.3 - 820




68

L

67 Written Answers NOVEMBER 21, 1996 Written Answers
1 2 3 4 5 6 7 8
4 Bihar 66 204.7 497.0 130.7 3277 201.7 2425
5 Goa 1 1.6 9.0 8.3 54 55 7.0
6. Gujarat 43 67 4 129.2 40.3 1409 61.6 93.3
7. Haryana 94 96.4 167.4 63.2 151.5 88.2 138.6
8 Himachal Pradesh 15 19.7 65.4 20.4 76.0 29.3 742
9 Jammu and Kashmir 14 43.2 112 13.7 8.6 284 12.3
10, Karnataka 38 137.7 221.2 726 2034 115.4 206.9
11 Kerala 65 86.0 328.7 556 304 3 82.7 304.7
12 Madhya Pradesh 65 98.0 238.0 97.8 244 4 115.0 3531
13. Maharashtra 42 201.9 376.9 150.3 401 1 185.8 409.7
14. Manipur 9 109" 16.7 2.3 15.2 4.5 134
15. Meghalaya 10 4.6 3.9 4.3 4.1 4.2 4.5
16. Mizoram 3 2.4 8.3 0.1 79 38 9.0
17  Nagaland 7 22 4.1 19 4.0 3.5 3.3
18 Orissa 36 84 7 123.9 47 .9 132.7 56.7 147.0
19  Punjab 43 545 89.2 61.9 781 358 72.6
20. Rajasthan 35 63.8 108.3 69.6 105.5 63.3 111.6
21. Sikkim*
22. Tamil Nadu 34 96.3 463.7 65.2 4952 156.6 389.5
23  Tripura 4 7.3 3.1 12.0 ,6 0 17.2 3.3
24 Uttar Pradesh 89 1452 469.0 139.6 384.5 158.5 366.8
25 West Bengal 74 216.7 241.9 124 4 255.2 247.3 182.0
Union Territories
26. Andaman & Nicobar lIslands 1 1.7 2.3 1.3 2.3 4.7
27. Chandigarh 2 11.8 15.5 7.3 13.6 9.6 141
28. Dadra and Nagar Haveli 1 0.7 0.3 0.5 0.3 0.7
29. Delhi 20 553 1247 53.0 123.2 48.1 1161
30. Daman and Diu 2 04 04 0.6
31 Lakshadweep 1 0.9 0.9 - 1.9
32 Pondicherry 1 6.5 5.1 6.9 4.3 4.2 8.8
Total 905 2027.7 4208.2 14258 3874 .8 1878.6 3653.6
States/Union o Placements Effected ) Percentage
Territories ] 1891 1992 1993 of Placements to
Below Matric Below Matric Below Matric Registrations 1993
Matric and Matric and Matric and Below Mat-
(inclu- above (inclu- above (inclu- above Matric ric
ding ding illi- ding (includ- and
illite- terates illite- ding above
rates rates) illite-
rates)
9 10 11 12 13 14 15 16
1. Andhra Pradesh 9.3 6.1 12.6 6.5 11.6 4.4 13.2 1.5
2. Arunachal pradesh @ @ @ 0.1 @ 11.1 -
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9 10 11 12 o 13 ” M1"4 - 15 “ 16
3. Assam 2.6 1.4 1.7 1.0 2.2 0.6 4.0 0.7
4. Bihar 10.6 2.4 11.8 15 13.5 08 6.7 0.3
5 Goa 0.3 0.5 - 01 0.2 04 3.6 57
6. Gujarat 6.8 9.4 85 16 4 18.9 92 30.7 99
7. Haryana 51 2.2 23 1.3 3.2 1.3 3.6 09
8. Himachal Pradesh 1.4 24 28 25 1.6 2.7 55 36
9 Jammu and Kashmir 06 01 01 0.2 11 0.1 39 0.8
10. Karnataka 9.2 49 48 57 73 8.3 64 4.0
11. Kerala 2.3 13.8 1.4 14.2 6.2 104 7.5 3.4
12. Madhya Pradesh 9.3 56 8.2 59 9.3 8.7 81 25
13 Maharashtra 12.6 17.0 9.6 17.3 11.6 14.0 6.2 34
14 Manipur 0.1 0.1 0.1 0.2 2.2 1.5
15 Meghalaya 0.2 0.3 0.2 0.1 - 0.2 - 4.4
16. Mizoram 0.5 0.3 01 04 0.6 0.3 15.8 3.3
17. Nagaland 0.1 01 0.1 0.2 - 0.1 - 3.0
18  Orissa 2.9 4.7 2.5 46 21 2.7 3.7 1.8
19. Punjab 3.7 2.7 3.0 21 2.2 1.7 6.2 2.3
20. Rajasthan 1.8 9.3 2.2 104 2.2 6.8 35 6.1
21 Sikkim*
22  Tamil Nadu 14.7 23.9 74 22.8 14.9 9.1 9.5 2.3
23. Tripura 0.3 0.1 0.1 0.8 2.4 0.1 14.0 3.0
24 Uttar Pradesh 11.4 6.0 13.5 54 8.1 6.8 51 1.9
25 West Bengal 4.4 53 2.4 50 41 2.4 1.7 1.3
Union Territories
26. Andaman & Nicobar - 0.5 0.1 0.5 0.5 - 10.6 -
Islands
27 Chandigarh 0.6 0.7 0.5 0.6 0.7 0.7 7.3 50
28. Dadra and Nagar 0.1 0.1 - -
Haveli \
29. Delhi 16.6 54 14.3 2.5 116 2.8 24 1 2.4
30. Daman and Diu - @ @ - 0.2 - 33.3
31. Lakshadweep 01 - 0.1 0.2 - 10.5 -
32 Pondicherry 01 0.2 0.1 0.2 0.1 0.4 24 4.5
ol 1275 1255 1103 1284  136.3 95.1 7.3 26
Note 1. * No Exployment Exchange is functioning in this State.

2 Figures in Cols. 3 to 14 may not add up to total due to rounding off.

3. @ Figures less than 50.

Air Fare Increase by |.A.

193. SHRIP. NAMGYAL : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether it is a fact that the Indian Airlines had

increased its airfare twice within a year with different
rates of increase for different areas;

(b) it so, the details thereof;

(c) whether rate of increase in airfare in the North-
Eastern areas has been less as compared to the
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Northern areas particularly the backward Ladakh region
which remains cut off from the rest of the area for over
7 months In a year

(d) it so. the reasons theretfor

(e) whether the people of the Ladakh region had
Indged strong protest to the Government in this regard:
and

() if so. the remedial steps taken by the Government
in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C M
IBRAHIM) : (a) Yes. Su

(b) to (d) Yes Su The rates of increase in airtare
1s higher in Ladakh region as compared to the North-
East region due to high cost ot operations of flights to
Leh. The revenue from these thghts does not even meet
the operating cost Indian Airhines 1s. however.
maintaining the tares trom/to Leh at par with other
sectors

(e) and (f) Requests recewved in this behalft could
not be acceded to due to the reason stated above

[Translation]

Setting up of Taj Protected Area
Development Authority

194  SHRI BHAGWAN SHANKAR RAWAT - Will
the Minister of TOURISM be pleased to state

(a) whether the Union Government propose to set
up Taj Protected Area Development Authornity as
suggested In ‘Agra Heritage Project’ formulated with
the cooperation ot United States of America for the
overall development of Ta; Protected Areas.

(b) if so. the time by which the decision 1s likely to
be taken in the matter -

(¢) the details of the other recommendations made
tor the development of tounism in Agra Heritage Project :
and

(d) the details of the action plan for the
implementation of these recommendations?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA).
(a) and (b) A final decision to establish a single
mechanism to coordinate the activities of the Agra
Heritage sites can be taken after similar issues have
also been considered in the proposed technical
assistance Project on Environmental Improvement and
Sustainable Development of Agra. Mathura and
Firozabad Trapezium in Uttar Pradesh by the Asian
Development Bank.

(c) The major recommendations of the Agra
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Heritage Project of the Govt. of India-National Parks
Services USA are :

1. To ensure supply of uninterrupted power.
To improve iIndustrial operations.

To construct the Agra Bye-Pass Road and
Ring Road.

4. To ensure use of Gas/LPG in Central Agra

5. Construction of the Agra Barrage to improve
the water supply position.

6 To ensure effective sewage treatment and
solid waste management.

(d) The Government of India and Government of
Uttar Pradesh have already started implementing some
of the recommendations

FEnghsh]

Availability of Pantry Cars in the
Mail/Express Trains

195 SHRI RAVINDRA KUMAR PANDEY = Will
the Ministet of RAILWAYS be pleased to state .

(a) the names of mail/express trains passing
through Bokaro Steel City. Dhanbad and Ranchi stations
in which pantry cars have been provided:

(b) whether the Government have received any
representation requesting for providing pantry cars in
some Iimportant trains:

(c) if so. the details thereof: and
(d) the steps taken by the Government thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Pantry cars
have been provided on following trains

Bokaro Steel City and Ranchi
8101/8102 Hatia-Pathankot Exp.
Dhanbad
2381/2382 Poorva Exp.
2421/2422 BBs-NDLS Rajdhani.
3317/3318 Black Dimond Exp
3029/3030 Coal Exp.
2307/2300 Jodhpur Express.
2301/2302 HWH-NDLS Rajdhani Exp.
(b) Yes. Sir.
(c) and (d). Pantry car and mobile catering services

on long distance trains are provided keeping in view
the importance of the train. running time. stoppages

adequacy of catering services from static units enroute
the timings etc. subject to availability of pantry cars and
maximum permissible load of the train. It has been
decided to provide pantry cars by 8689/8690 Bokaro- |

Allepy Exp. 9305/9306 Indore-Howrah Shipra Exp.

|
'\
1
|
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Increase in Duration of Kannada News

196. SHRI K.C. KONDAIAH . Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state

(a) the present duration of Kannada news bulletin
by Bangalore Doordarshan: and

(b) whether the Government propose to increase
this duration to cover more regional news to telecast
second Kannada news bulletin to facilitate viewers
abreast of the latest developments?

THE MINISTER OF CIVIL-AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C M
IBRAHIM) : (a) 15 minutes daily

(b) There is no such proposal at present.

Wonder Loop

197 SHRI AMAR PAL SINGH
PROF. OMPAL SINGH NIDAR
SHRI MAHESH KUMAR M. KANODIA :

Will the Minister ot COMMUNICATIONS be pleased
to state

(1) whether the Government's attention has been
drawn to the news item captioned ‘Wonder Loop’
appearing in the “India Today” dated September 30.
1996

(b) it so. the details thereof
(c) the economic aspect thereotf.

(d) whether the Government ptopose to adopt this
technology.

(e) it so. the details thereof, and
(f) if not. the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) and (b). Yes. Sir The news item
captioned “Wonder Loop” appearing in the "India Today”
of September 30, 1996 mentions regarding indigenously
developed Wireless Local Laop System employing
radio signals to hink subscribers with Telephone
Exchange. System has been developed by
collaborative efforts of |IT Madras, an Indian Company
and a US Co. The system has been installed at Chennai
for trials.

(c) The economic aspect of the system is not yet
known.

(d) and (e). Government has plans to introduce
wireless local loop system in Telecom network. A generic
specification giving requirements of such systems, has
already been prepared. Such of those wireless in local
loop systems which broadly meet with the requirements
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are subjected to teld trial if they are offered by the
companies

(f) Not applicable in view of (d) and (e) above.

[Translation]
Report on Prasar Bharati Act

198 PROF PREM SINGH CHANDUMAJRA
SHRI TARIQ ANWAR -
SHRI PARASRAM BHARDWAJ
SHRI NAWAL KISHORE RAI
SHRIMATI SHEELA GAUTAM
SHRI BANWARI LAL PUROHIT

SHRIMATI BHAVNA BEN DEVRAJ BHAI
CHIKHALIA

SHRI PR DASMUNSI
SHRI N.N KRISHNA DAS .
SHRI SAMIK LAHIRI

Will  the Minister of INFORMATION AND
BROADCASTING be pleased to state .

(a) whether the Expert Group constituted on Prasar
Bharati has since submitted its report,

(b) if so. the details of the recommendations of the
above group:

(c) the reaction of the Government thereto; and

(d) the time by which these are likely to be
implemented”

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADGCASTING (SHRI C.M.
IBRAHIM) . (a) Yes, Sir

(b) The major recommendations of the Expert Group
are given in the enclosed Statement

(c) and (d). Government is in the process of wide
consultation with various political parties/State
Governments Based on these an Amendment Bill will
soon be introduced in the Parliament.

STATEMENT

The major recommendations relating to Prasar
Bharati (Broadcasting Corporation of India) Act, 1990,
of the Expert Group. are as under :

- Prasar Bharati to be a statutory corporation
as envisaged in the Act,

- Akashvani and Doordarshan to be split into
two completely separate wings. under the
corporate uMbrella of the Prasar Bharati
Corporation. with close coordination in areas
clearly defined by the Corporation:

- Prasar Bharati Board to be restructured with
a tull-time Chairman combining the functions



5 Written Answers

of Chairman and Chief Executive. six full-
time members, four part-time members.
representatives from the Ministry of
Information and Broadcasting. and Managing
Directors of Akashvani and Doordarshan:

Employees participation in management
below the Board Level;

Chairman of the Board to be appointed by
the President of India on the
recommendation of a Committee having
Chairman of Council of States, Leader of
Oppposition, and Chairman of the Press
Council;- i

Certain suggestions relate to the term of
oftice of the Chairman, members, as well as
recruitment and deployment of officers and
other employees;

The Parliamentary Committee provided for
in Section 13(1) to be despensed with, as its
work can be looked after by the Standing
Committee on Communications, the
Consultative Committee attached to the
Ministry and by the proposed Radio and
Television Authority of India (as directed by
- the Supreme Court):

Need to precisely define the areas in Section
24 in respect of which the Corporation will
furmish information to Central Government:

An authornised share of Rs. 5,000 crores, paid
up capital of Rs. 2.000 crores. and the assets
of AIR and Doordarshan to be transterred on
lease to the Corporation;

Annual grams-i.n-aid from the Government
till Prasar Bharati becomes self-sufficient from
advertising and commercial revenue.

Revival of an annual or lumpsum Broadcast
Receiver Licence Fee for television sets:

The cost of running public service
broadcasting channels to be met from
Governments tunding by way of grant-in-ald.
equity or loan;

Certain suggestions relate to creation of
professional marketing set-up. aggressive
marketing strategies, and dedication of
particular channels to education etc.

[English]
Bifurcation of Southern Railway

[ 199. SHRI N.K. PREMCHANDRAN : Will the
’ Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to bifurcate
‘he Southern Railway into South Zone and West Zone:

(b) if so, the details thereof;
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(c) whether the Government are aware that the
Palakkad and Trivandrum Divisions will lose their
prominence due to the proposed reorganisation;

(d) whether Kerala is likely to get the due share of
Railway development in proportion to the income likely
to be earned from these Divisions: and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). No.
Sir. Government has decided to set up six new Zonal
Railway Hqrs. at Bhubaneswar, Allahabad. Hajipur,
Jaipur. Bangalore and Jabalpur. The issue of Divisions
losing prominence due to re-organisation does not arise.

(d) and (e). Railway investments are made keeping
in view the traffic requirement, throughout Indian
Railways. Investment decisions are not taken Statewise.

Electronic and Manual Telephone
Exchanges in Haryana

200. SHRI 1.D. SWAMI : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of electronic and manual telephone
exchanges including their capacity in Haryana, district-
wise,

(b) the number of telephone exchanges converted
into electronic exchanges during the last three years in
the State. district-wise:

(c) the number of new electronic exchanges set up
during the last three years in the above State, district-
wise: and

(d) the number of telephone exchanges proposed
to be converted into electronic exchanges and the
number of new electronic exchanges likely to be set up
during 1996-97 in the State. district-wise,

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Details are given in Statement-
| enclosed.

(b) Detalls are given in Statement-ll enclosed.
(c) Details are given in Statement-lll enclosed.
(d) Details are given in Statement-IV enclosed

STATEMENT - |

No. of Telephone Exchanges (Manual and Electronic)
along with their capacity in Haryana

S. District No. of No. of Capacity
No. Manual Electronic
Exch- Exch-
anges anges
1 2 3 4 5
1. Ambala Nil 86 36660
2. Yamuna Nagar Nil 42 14380
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b2 3 4 5
3. Faridabad Nil 33 59080
4 Gurgaon Nil 37 51116
5 Rewari Nil 28 6684
6 Mohindergarh Nil 24 4464
7 Karnal Nil 45 14512
8 Kaithal Nil 30 6804
9. Kurukshetra Nil 34 14408
10. Panipat Nil 18 17828
11. Hisar Nil 87 36652
12 Sirsa Nil 56 8040
13 Jind Nil 67 13656
14 Rohtak Nil 55 20468
15. Bhiwani Nil 57 13820
16. Sonepat Nil 38 11560
o 7 737 330135
STATEMENT - li
No of Telephone Exchanges converted into
Electronic Exchanges during last 3 years
57 Districtﬁ Conv~ Cgr;v Conv
No erted erted erted
during during during
93-94 94-95 95-96
1 Ambala 1 1
2. Yamuna Nagar 3
3. Faridabad 4 2
4 Gurgaon 8 3
5 Rewari 5 1
6 Mohindergarh 4 1
7. Karnal 2 1
8. Kaithal 3 1
9 Kurukshetra 1 2
10. Panipat 2 2
11 Hisar 3 3
12 Sirsa 4 2
13. Jind 2 1
14 Rohtak 2
15. Bhiwani 2 -
16. Sonepat 1
Total a7 20
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STATEMENT - Il

No of new Electronic Exchanges set up
during last 3 years

S District

1. Ambala

2 Yamuna Nagar
3. Fandabad

4. Gurgaon

5 Karnal

Kaithal

2]

Kurukshetra

7

8 Panipat
9. Hisar

0. Sirsa

11. Rohtak
12 Bhiwani
13 Jind

14 Sonepat
15 Rewari

16 Mohindergarh

Set up

Sét up ..Set up
during during during
93-94 94-95 95-96

5 a 5
2 4 8
2 2 1
2 3
> a 3
3 5 3
3 4 3
2 3 2
8 13 12
7 15 10

5 3
1 6 3
12 ¢ 8 6

2 3
4 2 1
2 1 1

o v55v - 83 - 62 N

STATEMENT - IV

No of Telephone Exchanges proposed to be
converted into Electronic Exchanges
during 1996-97

S Name of District
No

No. of Exchanges
to be converted

1. Hissar

2. Rohtak

1
1

No. of New Electronic Telephone Exchanges to be
set up during 1996-97

S. Name of District
No.

No. of Exchanges
to be set up

3

1 2
1. Hisar 4
2. Sirsa 3
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1 2 3
3 Karnal 1
4  Panipat 2
5. Kaithal 2
6 Kurukshetra 2
7 Jind 1
8 Sonepat 2
e] Rohtak 1

N

10 Gurgaon

Total 20

Accident at Unmanned Level Crossing

201 SHRI SULTAN SALAHUDDIN OWAISH ~ Wil
the Minister of RAILWAYS be pleased to state :

(a) whether five persons killed on the spot and nine
injured when the Secunderabad-bound Krishna Express
from Tirupati ran into an Andhra Pradesh State Road
Transport Corporation bus on unmanned level
crossing between Venkatagin and Gudur stations on
2291996

(b) it so. the total number of persons killed and
injured.

(c) whether any inquiry has been conducted in this
regard:

(d) the total loss suftered and compensation
provided to the victims

(e) the percentage of rail accidents occurred in the
country and in Andhra Pradesh during the last three
years: and

(f) the total loss suffered by Railways in Andhra
Pradesh by train accidents”

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Yes. Sir. 7405
Tirupati-Secunderabad Express collided with the bus at
an unmanned level crossing between Vendadu and
Kondagunta stations of Tirupathi-Gudur section of
Guntakal Division of South Central Railway at about
7.30 hours on 24.9.96. as a result of which 4 persons
died on the spot while 10 persons were injured and
admitted to the hospital.

(b) With 4 more persons succumbing to injuries in
the hospital, total of 8 persons died in the accident.
while 6 sustained injuries

(c) Yes. Sir. The accident was enquired into by a
Committee of Officers.

(d) The Railways suftered a loss of about Rs.
65,000/- on account of damage to the Railway property
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in this accident. Compensation is not payable to the
kins of victims in case of unmanned level crossing
accident.

(e) The figures of accidents are not maintained
State-wise. However. the number of consequential train
accidents on South Central Railway. which serves a
major portion of Andhra Pradesh. vis-a-vis the number
of consequential train accidents which took place on
Indian Railways as a whole. durning the last three years
are given below

Year Accidents occurred Accidents

on South Central occurred on
Railway Indian

Railways
1993-94 57 (11=.) 520
1994-95 50 (10%) 501
1995.96 41 (10°:) 398

(The percentage of accident 1s indicated in brackets)

(f)y Information of loss suffered by the Raiway due
to accidents i not maintained State-wise. However. the
loss suffered by South Central Railway on account of
accidents that occurred between April and October 1996
amounted to Rs 6.65 crores

Losses by Air india

202,  SHRI TARIQ ANWAR
SHRI BANWARI LAL PUROHIT

Will the Minister of CIVIL AVIATION be pleased tc
state - |

(a) whether Air india Is losing rupees one crore
daily as reported in 'Hindustan Times' dated October
25 1996

(b) if so. the facts and details thereof;
(c) the reasons therefor.

(d) the approximate amount of loss likely to be
incurred by Air India during the current financial year
and

(e) the remedial measures taken or proposed to be
taken to meet the loss?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI CM
IBRAHIM) - (a) to (c). The estimated loss of Air India fo!
the period April to September, 1996 is Rs. 195 crores
The losses are owing to increase in expenditure on
account of interest and depreciation on new aircraft
reduction in yield due to increased competition
increased landing, handling and navigational charges
agitation of engineers eotc.
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(d) The budgeted loss for 1996-97 1s Rs 230
crores.

(e) To improve its financial performance Air India 1
taking steps to intensify its marketing efforts. augment
capacity. reduce non operating costs and to improve its
product. image and on time performance

Pending Mining Lease

203  SHRI RAMCHANDRA VEERAPPA @ Will the
Minister of MINES be pleased to state

(a) whether several mining lease licences of varous
States are pending clearance by the Union Government
since long

(b) it so the details thereof State wise

(c) the reasons for delay in this regard and

(d) the time by which these are likely to be cleared?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA FRASAD BAISHYA) = (aj to
(d) Mineral Concessions are granted as per provisions
of Mines and Minerals (Regulation and Development)
Act. 1957 and Rules made thereunder Proposals for
grant of mineral concessions are received by the Central
Government for minerals specified under the Schedule
| of the aforesaid Act from respective State Governments
and are processed and disposed ot as per provisions
of law. All efforts are being made to expedite approval
of Central Government 462 cases have been cleared
during the year 1995-96 In certain cases the proposals
received from the State Government ate incomplete In
such cases. State Government are asked to furnish
completed information for disposal

Survey for Tumkur-Sira-Hiriyur-Chitradurga
Railway Line

204 SHR! Py KODANDARAMAIAH = Will the

Minister of RAILWAYS be pleased to state

(a) whether any survey tor Tumkur-Sira-Hiriyur

Chitradurga railway line has been conducted to link
Davanagers directly

(b) it so. the present position of the project. and

(c) the time by which the above project is likely to
be completed.

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ)  (a) The survey
has been taken up.

(b) and (c). Further consideration ot the project
would be possible once the survey report becomes
available

KARTIKA 30.
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[Translation]
Temporary Telephone Connections

205  SHRI PRABHU DAYAL KATHERIA | Will the
Minister of COMMUNICATIONS be pleased to state -

(a) whether the Government attention has been
drawn to the news item captioned "Asthal telephone ke
liye sthai inyar’ appearing in “Navbharat Times” dated
September 9.1996

(b) it so, the details and reasons theretor.
(c) the action taken against the earring officials:

(d) whether any new plan has been tormulated by
the Government to provide temporary telephone
connections expeditiously

(e) it so. the details thereof. and
(1) the: time by which it is hkely to be implemented?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) = (a) to (f) Sir. the information is
bemg collected and will be laid on the table of the
House

[English]

Demand and Production of Concrete
Sleeper Factories

206.  SHRI BHAKTA CHARAN DAS
Minister of RAILWAYS be pleased to state

- Will the

(a) the demand and production of concrete sleeper
factones year-wise during each of the last three years
in the country

(b) the location-wise details of concrete sleeper
factories functioning in the country at present.

(c) the factories out ot them owned by the
Government and private concern separately

(d) whether there 1s any need of turther sleeper

factories and

(e) it so. the details therefor?”

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) The demand
and production of concrete sleepers factories for the
last three years 1s furnished below

(Fig. in lakhs)
Year  1993.94 1994-95 1995-96
Demand 67 10 5910 56.00
Productions 67.50 6160 56.40
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(b) and (¢) The location wise details of concrete
sleeper factories owned by the Government and

by Private manufacturers

Statement

are enclosed In

the

(d) and (e) The present manufacturing capacity
of the existing factories is more than the requirement
as such there 1s no proposal tor setting up of new

factories.

1

CR 1.

N

E.R 13

16.
17.
18.
19.

"NR 20

STATEMENT

S No Name of the Firm

2
M/s Indian Hume Pipe
Co Ltd
M/s Prestress (India)
P Lid
M/s Kaprecon Sleeper
Works Pvt. Ltd
M/s Engineers
Prestressed Structures
P Ltd
M/s Stresscrete Pvt Ltd

M/s BEMCO Sleepets
P Lt

M/s Khem Chand
M/s Marathwada
Prestress Pvt Ltd
M/s Concrete India

M/s Engineers
Prestressed Structures
(Antri Unit)

M/s Shree Kesharia
Concrete Products

M/s DEMCO Sleepers
Pvt. Ltd.

M/s Daya Engg.
Works Ltd

M/s Daya Engg Works
(Sleepers) P Ltd

M/s Prestressed Udyog
(India) P Ltd

M/s Tantia Concrete
Products ‘P’ Ltd

M/s Tankrete India
Pvt. Ltd.

M/s MUVA Industries
P. Ltd.

M/s Stresscon (Ind.)
Pvt. Ltd.

M/s Hindustan
Pretab Ltd.

Location

Karar
Warora
Butibori
Banmore
Budni
Nandgaon

Ghosalpur
Borgaon

Lonavla
Antn

Bareth
Khandwa
Manpur
Manpur
Chhotaambona
Pannagarh
Rampurhat
Jagdishpur
Chamagram

Jangpura,
New Delhi

NFR

SR

SCR

21

22.
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2 3
M/s Jay Prestressed Kosikalan
Products Ltd.
M/s Track Innovations Chandigarh

23.

40

41.

42

43.

44.

45.

46.

Pvt Ltd

M/s Arvind Const.

Co. Ltd.

M/s Daya Engg Works
(Sleeper) P. Ltd.

M/s Ashi Pvt. Ltd.

M/s Annavaram
Concrete P. Ltd.

M/s Natara; Engineers
P Ltd

M/s CCI Pregtress Ties
Pvt Ltd

M/s PCM Cement
Concrete Pvt Ltd

M/s Daya Engg. Works
M/s Prestressed Udyog
Assam Pvt. Ltd

M/s Arunoday Const.
Co. Pvt Ltd. ’

M/s Allied Engg.
Enterprise

M/s Concrete Products
and Const. Co.

M/s Kottukulam
Engineers Pvt. Ltd.
M/s Concrete Products
and Const. Co.

M/s KEK Prestressed
Concrete Ltd

M/s Malu Sleepers
(P) Ltd.

M/s Nellai Concrete
Products and Const.
M/s Maruthi Builders
M/s Mysore Structurals
Ltd.

M/s The Concrete
Products Const. Co.

M/s Rayalseema
Concrete Sleepers
P. Ltd.

M/s Raghavendsa
Prestress Products Ltd.

M/s Coromandel Conrete

Products Ltd.

M/s Lakshmi Prestress
Concrete Works

Marwar Chhapri
Degana

Rewari
Burhwal

Sarai
Clutterbuckganj
New Jalpaiguri
Mirza

New
Bongaigaon
Jagi Road
Badarpur
Ambattur
Bommidi
Tiruvalam
Palghat

Birur Jn.

Gangaikondan

Yeshwantpur
Hafeezpet

Kondapalli

Timmancharia

Mantralayam
Rd.

Kovvur

Hasanparti Rd.
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1 2 3
47 M/s V.S Engg. Pvt Ltd Nallapadu
48. M/s Mahadev Industries Hospet
SER 49 M/s Orissa Concrete Jharsuguda
Products P. Ltd.
50. M/s ISCO Track Sleepers Kalumna
P Ltd.
51. M/s Orissa Concrete and Raipur
Allied Industries Ltd.
52 M/s Vijay Prestressed Pendurti
Products P. Ltd
53 M/s DEW Concrete Dalbhumgarh
Ties Pvt Ltd
54 M/s Rayalseema Kargi Road
Concrete Sleepers
(P) Ltd.
55 M/s Nilgiri Sleeper Nilgiri Road
Pvt. Ltd.
56. Prestressed Udyog Chandil
(India) Pvt. Ltd.
57. M/s Mazda Concrete Kaipadar Rd
Products
58 M/s Daya Concrete Dalbhumgarh
Pvt. Ltd.
59 M/s United Vabs Dongargarh
60 M/s Gannon Dunkerley Rayagada
and Co.
61. M/s Sahuwala Garudabilh
Cylinders Ltd.
W.R. 62 M/s Usha Prestressed Godhra
Sleeper Udyog
63. M/s Manibhai Bros. Kharsalia
(Sleeper)
64 M/s S. Subramanyan Kharsaha
and Co
65 M/s Vaman Prestressing  Panvel
Co. Ltd.
66. M/s Tankrete (India) Udvada
Pvt. Ltd.
67. M/s Donypolo Udyog Shamgath
(P) Ltd.
68. M/s Rural Engg. Co. Shambhupura
(P) Ltd.
Factories Owned by the Government
S.No. Name of Railway Location
1. Northern Subedarganj
2. Northern Khalispur
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Implementation of Bachhawat Award

207  SHRI! SURESH PRABHU : Will the Ministe
of LABOUR be pleased to state :

(a) the present status in regard to the
implementation of Bachhawat Award for working
journalists:

(b) the action taken against the newspapers whict
have not implemented the recommendations;

(¢) the amount lost due to the non-implementatior
ot this award?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) As per information available from
the State Governments and the Union Territory
Administrations. out ot 1572 newspapers
establishments, 628 have fully and 32 have partially
implemented the recommendations of Bachawal
Award:

(b) Under the Working Journalists and Othel
Newspaper Employees (Conditions ot Service) anc
Miscellaneous Provisions Act, responsibility fol
enforcement lies with the State Governments. The
Central Government has time and again beer
impressing upon the State Governments for speedy
implementation of recommendations of Bachawat Award
and

(c) No such records are maintained by Government

[Translation]
Agreement between India and Australia
208  SHRI SATYA DEO SINGH
KUMARI UMA BHARATI :
SHRI MAHBOOB ZAHEDI :

Will the Minister of CIVIL AVIATION be pleased tc
state -

(a) whether any agreement regarding air service:
has been signed between India and Australia recently

(b) it so, the details thereof, and

(c) the time by which the said agreement is likely
to come in force?

THE MINISTER OF CIVIL AVIATION AND MINISTEF
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) Yes, Sir.

(b) The salient features of the agreement signed or
16.10.1996 are :

i. The capacity has been increased to 145(
seats/week for each side with immediate
effect which will be further raised to 165¢(
seats/week and to 2100 seats/week ir
November 1997 and November 199¢
respectively
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ii. Australian carriers can serve Calcutta. Delh
and Mumbai and combine Calcutta with Delhi
or Mumbai on the same flight. The
designated arwrline ot India can continue to
combine three points of call in Australia on
the same flight

(c) The above revised entitlements have come Into
force on the date of signature of the Memorandum of
Understanding i.e 16 10 96

[English]
Outstanding Dues against Railways

209 SHRI SHARAD PAWAR  Will the Minister of
RAILWAYS be pleased to state

(a) whether the Raillways have to pay a huge
amount to Maharashtra on account of deployment of
Police Force of the State on raillway duties since 1979

(b) if so. the details thereot.

(c) the reasons tor such a long delay in making the
payment to the State Government. and

(d) the steps taken by the Government to expedite
payment of above outstanding dues to the State
Governments?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b) The
total outstanding with the railways at present is Rs 6 61
crores. However, this amount does not include claims
ot approximately Rs 22 57 crores rejected by Central
Railway on account of creation of posts ot GRP
personnel without the approval of Railway
administration

(c) The reasons attributed to the delay in payment
are as under

i, Non-submission of audit certificate by the
State Government

it Constraints ot budget provision for the
purpose.

iii. Unilateral creation of GRP posts by the State
Government without approval ot Railway
administration.

(d) Clearly admissible bills will be passed in 1996
97 subject to the availability of tunds

[Translation]

Paucity of Drinking Water at the Railway
Stations situated in Rural Areas

210 SHRI BHIMRAO VISHNUJI BADADE  Will
the Minister of RAILWAYS be pleased to state

(a) whether the Government are aware that there is
paucity ot drinking water at the rallway stations situated
in rural areas.

NOVEMBER 21, 1996
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(by it so. the measures being taken by the
Government to provide drinking water facility at the said
rallway stations. .

(c) whether the Government are also aware that
there 1s no arrangement of drinking water facility at
Kapargaon Railway Station where thousands of Pilgrims
come daily to visit Shirdi-Sal Baba temple and whether
Government propose to make any arrangements in this
regard.

(d) # so. the details-thereot. and
(e) it not the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAUJ) : (a) to (e). Facility
ot drinking water in one way o1 other |s provided
invariably at all railway stations of Indian Railways.
irrespective of the fact whether they fall under rural or
urban area

Kopargaon raillway station has railway's own well
as well as water suply connection from the local
authority. Sufficient water taps. a water cooler. water hut
with 6 Gharas and 3 water trollys are provided at the
station which are adequate for the level of tratfic
handled

[English]
Acquisition of Land

211 DR LAXMINARAYAN PANDEY . Will the
Minister of CIVIL AVIATION be pleased to state

(a) whether Government have acquired any land
for the International Airport Authonty of India along
Delhi-Jaipur National Highway No. 8 adjacent to Palam
Airport :

(b) if so. the details thereof indicating the total
acreage of land acquired and compensation paid to
tarmers

(c) the purpose for which the acquired land has
been earmarked: and

(d) the details of the land taken into use as on
September 30 19967

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI CM
IBRAHIM) - (a) to (d). More than 3500 acres of land
surrounding/abutting Palam airport was acquired by the
Civil Aviation Department through the Delhi
Administration tor the development of Delhi Airport.
Precise figures of compensation paid are not available.
This land subsequently came under the control of
International Airports Authority of India. National
Highway No. 8 has also been diverted from its previous
location. due to operational reasons and has been
constructed on the lands acquired from adjoining
Mahipalpur and Rangpuri Villages. Actual utilisation of
land by Airports Authority of India as on 30-9-1996 at
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Delhi airport is broadly as follows -

(in acres)
1 Operational 199572—::
2  Commercial 230.84
3 Residential 92 .49
4 Land under encroachment 2500
5 Land yet to be handed over to 86.00

AA| by land Acquisition Office
6 Vacant land for tuture development 2597 .00
7 Others 1Q 44

Total 5050.00

[Translation]
News Correspondents

212.  SHRI BACHI SINGH RAWAT BACHDA" - Will
the Minister of INFORMATION AND BROADCASTING
be pleased to state -

(a) the number of posts of News Correspondents
existing under his Ministry at present:

(b) whether new recruitments have been made
duning the last three years. and

(c) if so. the details thereof yearwise?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C. M
IERAHIM) - (a) to (c). There are 57 posts of
Correspondents in All India and 15 posts of TV News
Correspondent and 33 posts of TV Assistant News
Correspondent in Doordarshan 57 posts of
Corespondent in All India Radio belong to different
grades of Indian Information Service. There Is as such
no specific recruitment for the post of Correspondent in
All India Radio These posts form part ot cadre strength
of Indian Information Service. Candidates are made
available by Union Public Service Commission every
year for Indian Information Service as per recruitment of
the cadre. Officers available in the cadre ate posted in
the post of Correspondent as also in other posts of this
service. as per administrative and functional
requirements. There was no recruitment of TV News
Correspondents/TV Assistant News Correspondents in
Doordarshan during the last three years

IEnglish]
Telecom in Bihar

213. DR. RAMKRISHNA KUSMARIA :
SHRI MOHAMMAD ALI ASHRAF FATMI .
SHRI RAM KRIPAL YADAV .

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) the amount allocated by the Union Government
to Bihar Telecommunications during 1995-96;
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(b} the amount out of it utiised/surrendered by the
State:

(¢) the reasons for surrendering the amount
earmarked for improvement of telecom in the State:

(d) whether some other Telecom Circles of the
country have also surrendered any amount out of the
allocations made by the Union Government during the
above period. and

(e) if so. the details thereof and the reasons
therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) (a) Rs 228 36 Crores had been
allotted to Bihar Telecom Circle during 1995-96

(b) The Bihar Telecom Circle utilised Rs. 19043
Crores and surrendered Rs. 37.93 Crores during 1995-
96

(¢) The surrender has been warranted on account
of nonrecempt of large number of equipments before the
end of the financial year 1995-96.

(d) Yes. Sir

(e) Following four Telecom Circles have also
surrendered some of then budget allocation for 1995-
96

Name of Circle Amount (Rs Crs.

|~

Madhya Pradesh 55.00
Calcutta Projects 40.00
ALTIC Ghaziabad 1.72

Telecom Factory Jabalpur

0.49

The surrender has been warranted on account of
non-receipt of telecom equipments before the end of
the financial year 1995-96

Re-sale of used Railway Tickets

214 SHRI JAGAT VIR SINGH DRONA - Will the
Minister of RAILWAYS be pleased to state

(a) whether 1t 1s a fact that the Vigilance Department
of Railway during the raids had noticed re-sale of used
railway tickets by the Station Master ot Brahma Vart
(Uttar Pradesh). and

(b) if so. the steps taken against the accused and
precautionary measures proposed to be taken in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir

(b) The Station Master has been placed under
suspension and DAR action has been taken Preventive
surprise and decoy checks by Commercial and Vigilance
Qrganisations are conducted on a regular and sustained
basis to tackle such irregularities.
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Statutory Authority for ITI

215  SHRI SARAT PATTANAYAK : Will the Minister
of LABOUR be pleased to state

(a) whether the Government propose to set up a
statutory authority to regulate Industrial Training Institute
(ITl) both in public and private sector, and

(b) it so. the details thereot?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM)  (a) and (b). The proposal is at the
discussion stage and the details have notbeen tinalised

Use of Imported Coal by Steel Industries

216. SHRI $.B. THORAT : Will the Minister of
STEEL be pleased to state .

(a) whether an expert group on export of iron and
steel has flayed heavy import of coking coal during the
last 5 years;

(b) if so, the quantity of coking coal imported by the
steel industries during the last three years alongwith
cost thereof, year-wise and plant-wise,

(c) the other details of the recommendations made
by an Expert Committee: and

(d) the action taken to reduce imports?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b) The Expert Group on Export of Iron and Steel set
up by the Government has not yet submitted its report.

(c) and (d) The information is beiny collected and
will be laid on the Table of the House.

[Translation]
Slum Dwellers

217.  SHRI NARAYAN ATHAWALAY @ Will the
Minister of RAILWAYS be pleased to state

(a) whether the Government have taken any
decision to issue ‘No objection certificate’ to the slum
dwellers on Railways land in Mumbai to enable them
to get water and power connections: and

(b) if so. the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) - (a) No. Sir

(b) Does not arise.
[English]
Recognition of Trade Unions by Secret Ballots

218. SHRI BADAL CHOUDHURY
Minister of LABOUR be pleased to state :

(a) whether the Government propose to accord
recognition to trade unions by secret ballots:

- Will the
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(b) if so. whether any legislation likely to be enacted
in this regard: and

(c) if so. the details thereot?

THE MINISTER OF LABOUR (SHRI
ARUNACHALAM) : (a) to (c) The issue ot determination
of the representative character of trade unions by secret
ballot has been referred to the Bipartite ‘Committee
constituted by the Ministry of Labour and consisting of
representatives of employers and workers. Further
course of action will depend on the recommendation ot
the committee.

[Translation]
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